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SHRI BHUPESH  GUPTA  (West

Bengal) : Sir, this matter you have
to And out because for the first time,
a, official, solem, address on the In
dependence Day has been used for
pure and simple party propaganda in
som, respects. | am not saying that
everything that the Prime  Minister,
Mr. Morarji Desai, said is wrong. For
example, his statement on the Kan-
jhawala issue was quite right. But,
Sir, can you cite one example of a
speech of the Prime Minister from
the ramparts of the Red Fort on Inde
pendence Day when parties have been
talked about in this manner?

MR. DEPUTY CHAIRMAN: All right, you
cannot have a discussion on this, hon.
Member.

SHRI BHUPESH GUPTA: Therefore, my
friend, Mr. Advani, should take it seriously. It
is gross misuse of power and authority, a fit
case to go to the Shah Commission.

MR. DEPUTY CHAIRMAN: Discussion
on the Education Policy of the Government of
India, Mr. Bipinpal Das.
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DISCUSSION ON THE EDUCATION
POLICY OF THE GOVERNMENT OF
INDIA

SHRI BIPINPAL DAS (Assam) : Mr.
Deputy Chairman, Sir, | gave notice to raise a
discussion on the Education Policy of the
Government of India. As | am not feeling
well, I would request you to allow Dr. Rafiq
Zakaria, a member of my party, to initiate the
discussion.

MR. DEPUTY CHAIRMAN Dr. Zakaria.

DR. RAFIQ ZAKARIA (Maharashtra) :
Mr. Deputy Chairman, we are discussin'g the
educational policy of th, present Government.
However much they may like to claim that...

SHRI BHUPESH GUPTA (West Bengal) :
What happened t, Special Mentions? | took
permission from the Chairman for Special
Mentions.

MR. DEPUTY CHAIRMAN: We had
finished the Special Mentions before lunch.

SHRI BHUPESH GUPTA: No, Sir. you
have not finished Special Mentions ...

MR. DEPUTY CHAIRMAN: The
honourable Member spoke at that time...

SHRI BHUPESH GUPTA: Here s th,
permission given by the Chair--man...

MR. DEPUTY CHAIRMAN: When he was
called, what was the honourable Member
speaking about at that time?

SHRI BHUPESH GUPTA: It was not
Special Mention ...

MR. DEPUTY CHAIRMAN: | had called
for Special Mentions and you spoke.

SHRI BHUPESH GUPTA But then
you did not call me.

MR. DEPUTY CHAIRMAN: | called you and
you spoke. Perhaps you spoke on something
else.
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* SHRI BBTIJPESH GUPTA : | went to the
Chairman for permission for ' tw, Special
Mentions: one with regard to the procedure of
the House, and another ...

MR. DEPUTY CHAIRMAN: Then would
you like to interrupt the discussion and speak
on your Special Mentions?

SHRI BHUPESH GUPTA : I do not know.
But then, you allow me tomorrow.

MR. DEPUTY CHAIRMAN: All right, we
will see tomorrow.

" SHRI BHUPESH GUPTA : | do not know
what is happening.
" DR. RAFIQ ZAKARIA : Mr. Deputy

Chairman, we are discussing the educational
policy of the present Government. However
much this Government might like to und,
what might have been done in the past thirty
years—because, that seems to be their swan-
song—in the educational field as in the
various other fields, they hav, inherited a
legacy which, while there might have  been
some mistakes and eve, some blunders, has many
glorious achievements to its credit. | have no
intention of going into the history or the
background of our educational system.  For
that  purpose | will have to go back to centuries
since the time of the minute of Lord Macaulay.
But what we were anxious at the time of
independence was that the impact of our new-
born and newly-won freedom should be so
translated in the transformation of the
generations thatareto follow, that they would
be able to enjoy the fruits of this tremendous
achievement on the part of our people. It was not
an easy task. The first Education Minister,
Maulana Abul Kalam Azad, struggled hard; he
went about it cau--~ tiously because he knew that
the educational system has to be by its nature
delicate operation. One couldn't - do violence to
it lest the whole superstructure should collapse.
Therefore,
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various committees were appointed to-go into the
question of not only modernising our educational
system but also bringing it in tune with the hopes
and aspirations of our people. This struggle
went on year after year. There was the cry
at that time of replacing English immediately by
Hindi. Some effort in that direction was made, an
effort which was misunderstood ty the South.
But it must be said t, the credit of our  first
Prime Minister, Pandit Jawaharlal  Nehru,
that with the sagacity, with the tact, with the
understanding, that he possessed, he tackled
this problem wisely, carefully and in a manner
that for almost two decades the changes that were
brought about, were brought about in a man-' ner
which did not create the kind of nervousness
among the people which they are experiencing
today. When Mr. Chagla, who is one of the
founding fathers of the Janata Party became
the Education Minister, he applied his mind
to the mess that thr whole process had

created. He appointed one of the finest
Commissions that have been appointed in
this country, namely, the  Kothari Com-

mission. The Kothari Commission went deep
into all aspects of our educational system
and came out, after almost three years of
sustained  hard work and understanding all the
implications of the wvarious changes that
were sought to be brought about, with its
recommendations. | have no intention again
of going into those recommendations  because
the House is well aware of them and it has also
discussed those recommendations. From out of
those recommendations certain healthy features
which changed the pattern of our education
came about. One of them with which we
are experimen'tingf at  present, is the 10
plus 2 plus 3 system.

But before | come to that, | would like also to
point out the significance of the three language
formula because, as you know, we are a multi-
lingual society. We are a multi-lingual state i
while th, urge was there to regiona-



183 Discussion on

[Dr. Raflq Zakaria]

lise education and make the mother tongue the
medium of instruction at rthe primary and
secondary stages, Pandit Nehru realised that the
minorities, as a result of this regionalised
education, were undergoing certain legitimate
difficulties. In order to meet that situation, the
three language formula was adopted. Under the
-three language formula, as you know, the
regional language or the mother tongue, a
modern language and a foreign language wer,
to be taught and the States were called upon to
implement this formula. But many of the States
tried to implement this formula in their own
way with  the result that greater
misunderstanding was created. The whole cry
from the South of Hindi imposition is because
of the fact that we have not approached our
educational system in that objective, rational
and integrated manner in which we should
have. Had we been more circumspect, we
would have seen to it that the students in the
North did not suffer from the lack of English
education from which they are suffering. And
despite all that the Hindi enthusiasts have done
the domination of English continues as before.
The South also would not have been so allergic
to the learning of Hindi with the result that
instead of integration -we have again a division
between the North and the South which is
almost frightening. Therefore, when we are
discussing the educational policy, what is
important is faithful adherence to the three
language formula. This is the basic requisite if
we have to succeed in that direction.

What is happening, for instance, in Uttar
Pradesh? For mother tongue the students there
have to take Hindi. And, Sir, | have nothing
against Hindi. | believe that in the North, if the
students have t, fight the battle in the
economic field, there is no escape from
learning Hindi. But what is happening is that
in the name of Hindi, Urdu, which is the
mother-tongue of a larg& section of the
people, is being elimi-
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nated. What was expected was that under
"modern languages"”, Urdu would get a place.
But, Sir, you would v be surprised to note that
Sanskrit has been brought in by an ingenious
device. Instead of having a modern language,
out of th, languages as enshrined in our
Constitution, in the relevant Schedule of our
Constitution —I do not know which Schedule it
is— Sanskrit has been brought in with the result
that Sanskrit becomes one of th, languages
under the three-language formula and it
becomes a modern language under th, three-
language formula and, for the foreign language,
English has been selected. Why are we fighting
shy of the realities of the situation? Why are we
not taking into

consideration  the fact that if we are really
committed not only to a democratic set-up, but
also to a secular setup, then the satisfaction of
"°t only the linguistic minorities, but also of the
religious minorities, is very necessary, in fact
absolutely necessary?Why is it that there is a
feeling in the South that Hindi is being
imposed? In that process, Sir, as | said, a
tremendous damage is also being done in the
North so much so that the students who are
coming out from the universities in the North,
whether  they are taking up medical
education or  whether they are having

engineering education or  whether  they
are having  any other technological
subjects, they j have necessarily to be

taught in English, but they are all
Half-baked products. I was in West
Germany, Sir, the other day and | was told
that some of our doctors who came there for
training and who had got first classes in some of
the North Indian universities, were not able to
follow even the ridimentary things in the
medical field. This is what we have done to
our students. Therefore, as | have said earlier,
this has come about not because Hindi should
not be taught, not because  English has to be
somehow or the other placated but because of
the fact that the sort of under-standing that was
to be brought to bearon education, on
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matters concerning education, was lacking. | am
sure, Sir, that with a proper understanding, the
three-lan-' guage formula could have been
worked in such a way that our students would
have become genuinely multi-lingual students,
who would have become proficient in Hindi, as
well as in their respective mother-tongues and
also in English. But we are neither here nor
there now and, in this process, what has hap-
pened to the textbooks that we have prepared, is
tragic. Some of the excellent textbooks that we
have prepared have been withdrawn. Why?
Because they said that some of those who
prepared those textbooks were the favourites of
the Congresswallahs. Now, tomorrow, when
another party comes into power, the other
textbooks would be withdrawn because some of
them would be accused of being the favourites
of the Janata Party wallahs! Is this the way we
are going to give education to our younger
generation, to our children, to those people who
are going to secure the future of this country?
And, Sir, what are those textbooks which are
being replaced? Sir, | am reminded of a couplet
by the great Urdu poet, Akbar Allahabadi:

vEw oET 87 Ha.d Foay il agi s

¥ faed1 a3 & T aaR I AIHTE")

This is what is happening now. Even the
students, who are learning what we are
prescribing to them, laugh at us. They say that
we do not know what we are giving them.
Instead of being grateful to us for giving them
what we think are in their interest, they laugh at
us. Their reaction is exactly the opposite. The
same is the situation as far as the 10-f2-]-3
formula is concerned. 1 am not blam-" ing the
Education Minister for this formula because this
is a legacy which he has inherited. Let me tell
you that the formula is not bad at all.
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It is an excellent formula. But, Sir, despite
the fact that after it has been adopted, since
three years, by the various State education
ministers, conferences, by the Centre, by
various other academic people, it is being
implemented in such a manner that we have
created more and more confusion all around.

We have created, as | said, nervousness
among the people, among students and among
parents. They do not know what next we are
coming forward with. They are not quite sure
whether a particular system wherein a child
starts from the age of 5 would be assured of
regular education till the age of 12, or
something else will be introduced suddenly
and he will be left high and dry. The whole
educational system, as a result, has gone to
ducks and drakes. What is the significance
about the 10 plus 2 system? Instead of going in
for higher education, it is much better, also in
view of the growing educated unemployment,
that we create a kind of technical skill which
finishes at 12 clan stage for students who do
not have the aptitude, who do not have the
means, who do not have the time at their
disposal. Excellent idea! But what has
happened? | can tell you about my State -of
Maharashtra which is considered one of the
progressive and advanced States. Sir. this plus
2 system cannot work unless sufficient funds
are made available—sufficient funds for equip-
ment, sufficient resources for training teachers
for that purpose and sufficient resources for
text books. Sir, | have been wanting for the last
two years to open a technological institute. |
have procured more than ten lakh rupees for
that purpose. The buildings are ready. | have
got the equipments. But the curriculum is not
yet ready. We adopted plus 2 system almost
three years ago. Even today the text books are
not ready. The curriculum is not ready.
Teachers are not available. And we have intro-
duced 10 plus 2 plus 3 system. Sir, | had asked
the Education Minister a
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[Dr. Rafig Zakaria] pointed question as to
what are the funds which the Centre is going
to place at the disposal of the State, as far as this
plus 2 part of the system is concerned. His reply
was—a very nice way of saying—that they
have provided ten thousand rupees for this,

twenty thousand rupees for that. | was not
asking that, i was asking if a proper
assessment had been made in this regard, in

particular what is required to make plus 2
systema success. That alone can justi-
fiy the 10 plus 2 system.
Otherwise, what was wrong with our old
system? We wanted this new system so that a
large number of students are properly trained
in the various technical fields—small artisans,
small mechanics, etc. Sir, My friend on
the other side stated that in the rural areas they
do not have the funds. They do not have the
resources even in the urban areas. Funds
are, of course, the most important problem.
But text books  are not ready. The curriculum
is not ready. Teachers are not available. ~ And
we are seeing that practically every State has
adopted 10 plus 2 plus 3 system. We are
going ahead. Are we going ahead in this way?
These changes  have created such a situation, |
can tell you from my experience of Maharashtra.
I am running about a dozen different instiutions,
institutions of higher education, and the
problems that  we have is nobody's business.
That is why there is furstation among  the
students. We are creating a sense of frustration
in them. We are  not giving them a sense
of fulfilment, as far as our whole system is
concerned. What is happening in our
Universities? They have become a breeding
ground for all kinds of troubles. The auto-
nomv of the University is the basis of a sound
education, higher educational system. That
is being adversely affected.

The Government then stens in. | will come
to that later. But | would like to know from
the Education Minister as to how much
money is given. Sir, the States cannot bear
this burden, i have been 8 Minister
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for more than fiteen years and | can tell Mr.
Chunder—He is new to the Government—that he
should not go by what the experts advise him
because , the experts have the habit of presenting
even black as white with an 'ease’ which is very
difficult to fathom. Let us be simple, honest and
realistic and find out how much funds are at the
disposal of the States for this purpose which will
be apart from what they have been spending so far
and how much the Centre is prepared to give for
capital expenditure for the plus two pattern and
how muh for recurring expenses. What is being
doing for the training of the teachers? Even if we
start this thing from today, it will take another 3 to
4 years. What is to happen to the present
generation? What is to happen to those who have
gone to the llth and 12th classes with no
education at all or with half-baked
education because at least in the old system there
were intensive studies in those particular fields be-
cause there was not this emphasis on the technical
stream? Now that emphasis is taken away in the
hope that we will be able to pursue the technical
stream. As | was saying, the Education
Minister should see that in this process also the
conflict that has been created between Hindi and
English is properly resolved.  (Time Bell rings.)
Otherwise, it is not only the people in the
South who are suffering, but the people in the
North are suffering more. Sir, unless we
have ~ the necessary text-books and there
teachers available in the Hindi language, to take
away the emphasis from English and still
teaching  them through the medium of English
and producing half-baked doctors and half-baked
engineers is the greatest disservice that we can do
to this country. One of the finest institutions that
we have created in this country is the Jawaharlal
Nehru University.

SHRI N. G. RANGA (Andhra Pra
desh) : Has it really become one of
the finest institutions?

DR. RAFIQ ZAKARIA: | said 'created'.
What | have been reading in the newspapers
and what | have
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been hearing here and there is really painful. |
am not fully familiar with all the facts but the
way people talk, > that somebody is leftist,
somebody is trying to do this and somebody is
trying to do that and therefore they shall be
removed, well this fine institution is being made
to suffer. My friend, Shri Rasheeduddinh Kan,
is going to praticipate in this debate. | would
request him because he is not only a Member of
this House but he is also connected with that
university, to tell us what exactly is happening
and to take the House into confidence because
these are the citadels of learning which we have
built with some hopes and expectations and
which should be kept free from the ravages of
time.

Sir, now | come to the question of adult
education. What | am hearing, if it is true, is
also frightening. We have not done well in
adult education at all. Adult education has
been going on in an half-hearted manner with
the result that while for show purposes we are
making loud claims, there has not been any
concrete result which should make us happy.
Perhaps, the Education Minister has some
new scheme under his consideration. I am
told that in the guise of voluntary
organisations, giving this work to voluntary
organisation and earmarking almost 250
crores of rupees for this purpose, a cretain
sinister political mechanism is being created
which will have very little to do with adult
education, but which will strike at the very
roots of our secular character.

I would like to know this from Mr.
Chunder. | have full faith in his secularism
and | know that he means well. The manner in
which he has gone about as far as some of the
legislations regarding some Universities are
concerned, it is a hopeful sign. But as | said
earlier, he should not fall into a trap of certain
bureaucratic creations which while giving a
cover to adult education are trying to achieve
some other purpose. Sir, when | look at this
whole picture of education, especially after all
that was being said
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during the elections, by the ruling party, all
that was being said in the manifesto of the
Janata Party and despite all the loyalty to the
Gandhian ideals—smoe of the leaders are
fond of swearing by them in season and out
of season—despite all that, | get a feeling of
nervousness, a feeling of fright that we are
going about in our educational policy in an
aimless way. Perhaps, the Education Minister
has some objective, but i do not know it.
Again, Sir, 1 am reminded of an Urdu
couplet:

“aga FuiET i war #r 9f
CIEC A
AR TAR TgH FET F8 WK
Cosid-

The way the whole caravan is going about, it
is going about aimlessly, it is going about
from confusion to confusion; the promises by
their very nature becoming are incapable of
being fulfilled. The patterns while looking
perfectly all rigHt oni the paper, unless the
wherewithals, the necessary requirements, the
funds, the staff, the equipment are provided,
they shall not produce the result. Therefore, |
would plead with the Education Minister to
clear this confusion. He told the other day that
we were creating the confusion. Well,
perhaps, the Opposition does that kind of a
thing. Everywhere it does. But he should be in
a position even if we have created any kind of
confusion in the minds of people to clear it.
He can do so if his aim is clear, if his
objective is clear and if he knows where he is
going. But, Sir, I find even the 10-]-2-f-3
formula suddenly gets changed because the
Prime Minister felt, "No, 10-f-2-j-3 is not
correct; it must be 8-[-4-)-3" or some such
thing. Then, Sir, the Cartoonist Laxman in his
cartoon says "What does, it matter? You can
put any figure so long as you come to that
total." Sir, are we totalling or are we having a
pattern? It is that question that | am asking the
Education Minister because, believe me, Sir,
the parents are suffering from a kind  of
mental
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[Dr. Raflq Zakaria]
shock. They do not know what is
going to be the future of their child
ren. They just do not know. Sir,
the way we are passing our students,
nobody bothers whether one is really
merit student or not. This is the
worst disservice that we are doing to
our educational system. If you have
money, specially black money, you
can get 80 per cent, 90 per cent
marks and you can get easy access,
easy entry into any medical college
or engineering institution, i am not
blaming the Education Minister for
that. But | am only telling him that
he has to take steps in suh a way
that this kind of a situation which has
been prevailing in our country does
not prevail any longer. Otherwise,
people will lose faith in the whole
system and if they lose faith in the
system, Sir, our future itself becomes
a question mark.
3 P.M. i-
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"Can we combine the progress of science
and technology with the progress of mind
and spirit also? We cannot be untrue to
science because that represents the basic
facts of life today. Still less, can we be
untrue to those essential principles for
which India has stood in the past
throughout the ages? Let us then pursue our
path to industrial progress with all our
strength and vigour and, at the same time,
remember that material riches without
toleration and compassion and wisdom
may turn to dust and ashes."
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T g1, T graw A g f& a59 97 7%
ud w7 47 fF ¥ fear 7d & A o
#1 foer # wvT: 9T 30 @ P
Tt § F=1 T HAGE &, TSAT AEHS
Ara-fet & @gar & 5 3§35 T
ATaT | =77 qfeqre FT 99 }T qART
o wrgT firey sy # A fae guTe-
A7 g A o g g
VS AT ASL AT GHAT E |

AT § & 99 OH-E1 I ATAT
ATZAT AT AT F I GAIT HTAHIH
a2 & | urAEE a ofvmw & I &
agd TR g W &, 1977 F FA-Ta1E
# gureTtaar § qF gviea g, fomr
fawq a1 ‘onfa & wWAE @ | GG
¥ g e FFT ) Sto T H AW Y
TF JFIW GATAT T1gAT §

"Humane Aspects of Progress: There are
however cases where the positive role of
engineering in medicines is less obvious.
'‘Over-engineering' does not always mean
more humanization, it can sometimes mean
questionable humanisa-tion, perhaps even
dehumanisation."

FNUE UWI W 7 AT EHHWE-
w54 Sg AR F1 giE
O WHNE AT GO EW T
HOT FIET & 1 X &9 FAT qEW
FEqA F¢ | g A1 qr e Aifa
froem Y areen fertr & A e
§ 9t ZY AT TEN 1 ST F qIeT o
21 W wrefmar A € srfeear ®
srorge TiE=EY 3 § ) §F FIE sy T
& e H—fF zo ofemdt 3o & oz
FoataT § 1 9wy sa% w45 T & 5
qftreret 2o T &Y TH 99 T WEAr §
samear #§ fmdr gfewr adr ® oF
eriq TOT &, AT IFA 14 TIHR,
1969 FV {41 ar, Farar AREAT §
FAi0F 77 39 FET o agT adw

"Education is not merely an accumulation
of knowledge for knowledge can soon be
out of date, _but a means of stimulating the
capacity to thing, to learn and to innovate
and to apply in the interest of larger causes."

otz %7 faaz «@ & fau, g1 faome
wrawt & AU gww Ao At 7w & 2
A ST FT FyT ST T8 Ay Aife Faal-
o o g7 99 & Law faner onfeag
FT &Y T T 1 9 AT wifeqat g1
Y eI g, ATHT T o T g o
o & ars f9ay ¥ FF7 1047 5
sfawa & fag forepr Fraifes 7 & amr
afe® am F 8085 AfFwa =7 FWT 77
A1 o979 &), AT 37 F Ay T 7
Y st Y S 57 3W T A1 Ay @
| § AR AR 59 07 A v g
& IATT Y 77, TA IS FT OTVET WY A
Stfaa w@r

PROF. RAMLAL PARIKH (Gujarat): Mr.
Deputy Chairman, only very very recently we
have had an occasion to debate on the
educational policies of the Government when
in the last session we had reviewed the
working of the Ministry . j thought that
probably it is now too early to have a very
meaningful discussion today on the issues
which have been debated very
comprehensively very recently. But since the
occasion has now come, we shall try to refresh
our thinking on some of the major issues that
confront our educational policy.

Sir, the problem with the educaion-al policy
is that it has not been so much a matter of
fundamental difference of policies that
worries us. The question has been more of
implementation of policy, of understanding
these policies correctly, of applying these
policies at the gross root level. It is here that
we are really stuck up. If we look at the
history of educational policy, even in the pre-
independen-
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days some of the issues were such on which
there were hardly differences. Take, for
example, universal, free education. Was there
any diff-rence? But the question remains un-
resolved. Nobody would be quarrelling that
adult education is essential and is so
imperative. But. Sir, the question is how do
we implement all these policies, how do we
Jrive at an agreement on the application of
these policies.

o) ®FIATE W (FAT TI) ¢
e ArgT e faqde & g
qiqerr v 2, § 39 T uMAr TR,
WA T A )

PROF. RAMLAL PARIKH: Sir. |
.appreciate it but since we are....

DR. V. P. DUTT (Nominated): I think it is
very wrong for anyone to try to force anyone
to speak in any particular language. Let him
speak in English. Please continue.

PROF. RAMLAL PARIKH: Since we all
just heard Dr. Zakaria about the three-
language formula, | would rather not make it
an issue about .speaking in a particular
language.

Famary, wwrw wemor 7 sesla Ao
[+ waww w77 =7) § T

¥ AW

PROF. RAMLAL PARIKH: Be
cause we are alL committed to the
three-language formula and we can
use one of them....

DR. V. P .DUTT:
is not.... {Interruptions)

But speaking in Hindi

Al WA W 1 FF oW AT
FET 7 ) 9rT #AAfAT )
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PROF. RAMLAL PARIKH: Mr.

Kalp Nath Rai knows that | took my
oath in this House in my mother ton
gue, Gujarati, and not in Hindi. ~

DR. V. P. DUTT: And | will speak, in

Punjabi.

DR. PRATAP CHANDRA CHUN-DER:
I will speak in Bengali.

o FTEEAIT W T AL AR TS
ard gimr

PROF. RAMLAL PARIKH: But ,, that was
not meant to create any barrier between our
communication. As far as | am standing here, |
am looking at all the sides and trying to com-
municate something. | may communicate it in
Hindi, | may communicate it in Gujarati, | may
communicate it in English or | may
communicate it in any language in which | have
an assurance that |1 will be understood. This is
the whole discretion and criteria which | keep in
my mind.

st TR W ;. § {HR T AT
wEfFammrErg ez ?

PROF. RAMLAL PARIKH: It iB known that
I have been one ol those * who is a crusader for
the introdiictiion and development of regional
languages as the media of instruction, as the
media of administration and as the media of all
our national affairs. So there is no question of
my drifting way from what | have been
crusading for last thirty years. In fact, that bas
been one of the most important issues on which
I have to fight with say friends also. So, let us
not bother about the language question here be-
cause then it would be bogging down the whole
education policy into narrow orbits of the
language issue only After all, language is a
means of communication and so long as we
can
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communicate, let us be open minded and work
accordingly. If we have to communicate, and if
we look at the vast masses of India who are
illiterate and who are deprived of all the edu-
cational facilities, nobody can question that it
can be done only through the regional languages
or only through one of our national languages.
But that is not the question which wo are
debating at the moment.

Now, what | was saying was that the
educational policies that we have been framing
from time to time have, more or less, a certain

common core, a certain common  basic
agreement,  like adult education, primary
education, media of instruction, that

education should be oriented more towards the
needs of the community.  All this is agreed
upon.  But the question is not what we agree
upon but the question is how do we integrate al]
these into nur educational  system. The
most difficult thing is that the system re-
mains as it is.  The Kothari Commission gave
an excellent Report. | agree swith Dr. Zakaria
and | have been one who has been admiring
this  Report since its inception, but it has
never been seriously attended 10  Manv of its
vital recommendations on which there was a
test of the change of the system wore deferred
lor fulure. Il is not a question of what we
acceptas desirable. We accept common
schools as desirable, we accept medium of
regional language as desirable, we accept
adult education as desirable, we accept
productive work as part of education as a
very essential, desirable and good thing, but the
test comes only when we have to integrate
all these elements into our system.  And | must
say that in spite of all our efforts, whether of the
previous Government or even this Government,
we have not been able to make ,<nuch
headway about integrating . these elements
into our system. Our system has remained
closed, rigid, un-. responsive and is not
yielding place o new ideas. In the system
as awhole, there are good pockets, good
Islands, within the system everywhere.

[ 16 AUG. 1978 ]
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My friend, Sarup Singhji and | whenever we
met in the Vice-Chancellor's Conference, we
accepted everything. We have aiways
accepted that good and bad go together; we
have alway™* accepted coexistence of the evil
system and the good system. Therefore, we do
not give up any of the old components of the
systems and we go on adding something. The
result *.3 that the question of changing the sy-
tem remain? where it is.

And it is here that the  Edueatiua Minister
has a very difficult and avery challenging
and a very stupendous task, and | must say that
he has started doing it very sincerely, very
earnestly, since the day'Re took over. What was
the first thing he came  to say in this House?
He brought to our notice the most important
thing that we have been lacking in priorities in
our educational policies. He was the first man
who made a statement onthe 5th of April
in this House and said that the whole
question of  restructuring or renovating oi"
transforming the whole system is a stupendous
task, a very challenging task, which needs
co-operation of everyone. No single party can
do it; no single authority ca, do it. Itis not a
question of parties or only the Government or
only the officers or only the bureaucracy or only
the educational administrators or only the
educational institutions; it will have to be a
combined, strength, a sum total of several factors
combining together in a spirit of understanding
and co-operation, which will bring a change in
the educational system which we have been
craving for, which we have been crying for.
Now, Sir, the point is that the new Education
Minister started his conduct of educational
policies with twy major priorities. In his
statement on the 5th of April, he said that the
primary education shall receive the highest
priority and that 50 per cent of the allocation on
Education would be allocated to the primary
eduaction. And this is obvious. If you look to
the statistics, what is happening? We want the
primary education to be
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made universally free for the duration of seven
or eight years. Even if we want to complete it
by 1985, what is required to be done? Today
there are 65 million students in the primary
schools. We will have to raise the number to
85 million. That is for classes | to 4. For
classes 5 to 7 or 8, we will have to raise it
from 15 million to 55 million. That means that
we will need a, addition of nearly 52 lakhs
students every year. Only then we can achieve
this target, we can achieve this objective,
which has been prescribed in our Constituiton
as one of the Directive Principles making it
obligatory on the State to implement this basic
objective which we have not been able to
achieve in one or the other way. But the
Government has, | think, struck its attention
very rightly on the core of the educational
system, that is, the system of primary
education is the basic system which has been
neglected so far. Bri the last 30 years, what has
been the average? If you look to the average,
the average enrolment is not more than 24
lakhs. If we want to complete this programme
by 1985, we need it to be more than doubled,
it should be made 52 lakhs per year. In the last
three or four years the neglect of primary
education was so much that the average
enrolment in the primary education declined
from 24 lakhs to 11 lakhs. Now, this is a very
alarming situation. And that is where Wg have
to seek the co-operation of everyone, and
make it an all-out effort, to see that we do not
lag behind. Otherwise, the consequences are
very clear and evident—that our illiteracy will
go on increasing. In spite of whatever we may
do—we may even spend Rs. 600 crores on
adult education— our illiteracy cannot be
wiped out if we do not resolve this issue of
primary education. Therefore, | think this is a
step in the right direction and this should form
the first priority in our Education Policy. And
the Government has been moving in the right
ittrection. | was very much surpris-«<d when
Dr. Zakaria said that the
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Government has been moving aimlessly. How
can you say that? Here is a Government
which corres forth with a concrete
programme with a concrete direction, of
moving very rapidly to achieve the goal of
universal primary education. | think nobody
can dispute the Government's intentions. And
here, it is not only a question of intentions, it
is also an action-oriented concrete programme
that has now been built up and which the
Education Ministry and the Government of
India are pursuing.

In the same way, the second priority was
adult education. This also' is , very serious and
a very stupendous challenge which the new
Education Ministr has takan up. It is a stu-
pendous because in five years' time we want to
wipe out the illiteracy of nearly 10 croresof
people. Working for wiping out literacy
among a hundred million people is, I think, a
staggering proposition. But the Government
has taken up courage and said, "We will do it.
We will find money for it. We will seek the
co-operation of everyone, of all political
parties, of all associations, voluntary agencies,
State Governments, local bodies, everyone.
Let everybody join in this national endeavour".
This is again, to my mind, a very significant
and important step taken in moulding the new
Education Policy.

Before | go to the third point, mention was
made about the 10+2 system and it was said
that it was not necessary to enter into this
statistical jugglery. It is not a statistical
jugglery. In the name of ten-year schooling,
the primary school system was totally
submerged and subordinated and was
practically being abolished. Therefore, this
rectification that has been made recently by
the Education Ministers' Conference is a right
and correct rectification, without which the
whole purpose o'f primary education, the
basic obligation of the Constitution would
have been forgotten. | was very happy when
the Prime Minister suggested an 8+4 system.
Some
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people say that he was playing with - statistics
and that because there was a new Government,
he wanted to change it. No. It was
because even when the Kothari  Commission
had suggested this, many of us had said that
this submerging of the primary education
system, of seven or eight years, which has its
own personality, is own objectives and which is
universal, free and compulsory education,
under secondary education in the name of 10-
year schooling, was a disastrous proposition. It
had to be changed. Irrespective of the fact
whether this Government or that Goverwnent
was in power, many of us woulrt have continued
to fight, against the 10+2 pat-term. It was not
a question of whether the 10+2 pattern was

right or wrong. Nobody  questions the
fact that we want, reform and change
in  education. But this is a very good

corrective that has  now been accepted.
And what was further suggested—which has
not been accepted and for which | am going to
continue the struggle—was that we are
making too many layers and making our
education too much  hierarchical.  After all,
our society is so much ridden with hierarchy
that we want to get out of it.  But in education
we are increasing hierarchy. It will lead us to
the old feudal order if we do not correct it.
Whether it is in terms of layers or in terms of
cadres of teachers or in terms of positions in
administration or anything, we must reduce
hierarchy and the minimum. The Prime
Minister has, therefore, suggested that let there
be only three levels of education—primary,
secondary and higher education. He neler
suggested tliat 12 years should be scrapped, that
we should go back from 12 years to 11 years.
He never said that.  None of us ever said that.
The Education Minister  never  said that.
Instead of two years of secondary education and
then another two years of higher secondary
education and fragmenting education into units
of one year, two years, three years, he said, let
there be a four-year integrated course for those
who want to
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study further and for those who want to
terminate .t 10 years, let them also have an
option to terminate. The National Educational
Conference wliich was called by the late Shri
Shriman Narayan came to the same
conclusion that students should be allowed an
option; those who want to study up to 12 they
need not go to universities. | entirely agree
with it, that we must stop this mad rush to
universities and colleges. On that there is no
difference of opinion....

DR. RAFIQ ZAKARIA: The Kothari
Commission never suggested that.

PROF. RAMLAL PARIKH: I said, that is
why why even the Kothari Commission's
formula was defective and imperfect. That is
what | said: in 10+2 even the Kothari Commis-
sion's formula was defective. But the Kothari
Commission did suggest one thing which I d,
not think most of its remember, that +2 stage
of 11 and 12 shall be a stage of secondary
education as part of high school system, not be
tagged as a corridor of the college. What has
happened in the name +2? We have created
more coming for enrtance to universities and
colleges. As a consequence, what we were
hoping to achieve has been completely lost
sight of. In course of time we should also have
to integrate secondary and higher secondary
education into one allowing numerous options,
or electives in all courses. | do agree, let us not
label anybody as vocational or non-vcation-al.
This is the bane of our country. Gandhiji
raised his voice long ago, since 1907 in his
Hindi Swaraj. Nobody listened to it. In the
world of education everybody paid a tribute to
him but when it came to implementation,
everybody developed cold feet; they began to
run away. | have been in this educational word
for a period of over 25 years working as , Pro-
fessor and a Vice-Chancellor. | have been
attending their forums. | have seen how they
began to stagger when the question o*
“olementation, of in-
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tegrating productive work into education,
came. Therefore, it is a very hard and a very
difficult  problem, which the new Government

is facing and Adiseshaiah Committee. And the
ment faced. I am not making any
distinction on that account. But the

Government here did make a breakthrough
and appointed two committees immediately
Isharbhai Committee  and  Adiseshaiah
Committee. And the important thing that was
brought out was "socially useful productive
work" because we were doing some kind of a
make-believe thing in the name of work
experience which was a Western concept.  This
was never known tous. There may be an
experience of productive work.  There cannot
be an experience of work. It was the most
mischievous and fraudulent, worrl the Kothari
Commission used. | had told the Kothari
Commission, if they wanted to use that word,
work experience, they should have the courage
to say that they do not believe in
productive work. But they used awordin
which they believed but they did not mean to do
it.  Thigjs how our academicians, our
educational experts, are going about in this mat-
ter, and | have to continuously fight against
them and say that,  this make-believe
word wiH not do. They say this is an excellent
thing and they would find some terminology or
other under the cover of which they can escape
the responsibility  of  implementing it.
This Government has tried to pin down this
issue and said, “socially useful productive
work", "Not Work Experience", will be an
integral  part of education, primary education
and secondary education. And to that extent it
is in line with the modern educational thought.
This whole mad rush o'f information load,
considering  education as mounting
information, crushing the young minds under the
load of information, to be given up. l,
therefore, think that the Government is moving
in right direction.

My fourth point is about the regional
languages. It is equally true that our
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education cannot be mass oriented, it cannot
be consistent with our national interests, it
cannot be in tune with our national life,
community life and social life, until you gave
all education including the medical and
engineering education in our regional
language. It is no use saying that you study
in your regional language up to a point and
when you go in for medical and engineering
education you study in English. For that Dr.
Zakaria will say: You make them learn
English from the beginning. My suggestion
is: You impart medi 'al and engineering
education also in the regional languages. .. .

DR. RAFIQ ZAKARIA: Where are the
text books in regional languages?

PROF. RAMLAL PARIKH. Text
books have always followed introduc
tion of languages the world over. Pro
duction of text books has never pre

ceded introduction of a language. By
now some generations have learnt in
regional languages and they are far
superior to others. Whe, | say this,

I speak from my personal experience.
I am not quarrelling with my friend

(Interruptions). | can substanti
ate what | said. For 25 years we
have laught tribal students, Harijan
students, rural students, urban stu
dents, middle class students and
upper  middle class students

through their mother tongue. They
are  not ‘Lacking  in anything. Lack of
text-books  have created no problem Oof

course, | do not say this in order to minimise
tlie importance of text-book?  But do not try
to <re-ate this fear ol text-books and
then try to put an obstruction in the progress of
this very important programme. Without
introduction of regional languages as medium of
instruction, no country make its education people
oriented. What type of education you want?
Do you want some type of education just to
serve a limited oli- A garchy of wurban
people? Or. do you want the education to
serve the masses?  If you want the latter one,
then regional language is inescapable. In
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196() the Kothari Commission suggested that
we should implement it within 4 ten years. We
did not even remember it. After ten years we
say we will implement in the next five venrs.
After five years, we will fix a limit of another
five years. This is not the way to change our
educational system. By making peripheral
changes or placing patches here and there, we
cannot transform an outdated system.

Coming to the question of policy, I als, feel the

time has come when our higher educational
system should come to a ha't. No more
expansion should be allowed. Except in

very genuine cases, it should be very difficult for
anybody to open a college or expand it or
proliferate irrelevant, traditional  outdated
departments in the name of this centre or that
centre which does not have relations either with
our local problems or even global problems.
The whole world has been thinking afresh. In
1960 | was in Moscow and there | asked my So-
viet friends: What is the key to your progress?

They said:  Our educational system. 1 had been
to other western countries also. All of them
attributed their  progress to their

educational system.  Non. of them may say
so now because they are also facing all these
problems. All these people feel that the
educational system basically has to change and
We have no better solution than what Gandhiji
had propounded or commended. Everybody is
coming round to that view now. | do not say that
everything that Gandhiji had said is right  or it
should be accepted.  But the basic  core of
what Gandhiji had said has its applicability even
now. You cannot have real education
unless you undertake socially  useful
productive  work. That alone will lend
credibility to our educational system. My
quarrel with the educational administrators
here. In Gujarat we introduced
productive - work.

And, at the end of the examination, they
said that the marks for the achievements or
the preformance of
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the students was not going to be counted for
working out the total for their career. | had a
quarrel with them and | said, "Then, don,t do
this at all." You want to introduce socially
useful productive work. But you are not
counting it. for career. 1 think that we should
stop the expansion. Of these colleges. Fifty
per cent of the colleges are nonviable colleges
and they are without any substantial
enrolment at all and they do not have any
viable number and they do not have the
minimum number which is required to run to
college. Now. in this situation, to go on ex-
panding the colleges is not good. Now, | was
told that in Rajasthan, during the last three or
four or six mon'hs, fifteen more colleges were
added. I do not know whether it has come t;
the notice of the Education Minister. If that is
S0, it is something which must be looked into.

Now, Sir, the next point in the field of
education or in the field of educational policy
which the Government ha, adopted is the
acceptance of diversity and no imposition in
the name of a uniform policy. That also was
something which we wanted.

Then, Sir. the next question that comes uP
is the questioin of the place of technology.
Several people are creating some
misunderstanding on this question also. Only a
couple of weeks ago, we had a statement laid
on the Table of the House showing the various
schemes of rural technology or intermediate
technology or appropriate technology, or
whatever you may call it, being pursued in the
various departments and institutions, in the
various departments of the universities and in
other scientific institutions. This is something
which we need and when this is integrated into
our educational system, you will find that
everybody would have gainful work through
his or her own skills.

Then, Sir, coming to the question of textbooks
which has been referred to. i 1 would say that
I personally feel
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that the Government should get out of this
business. No government should publish
textbooks on its own. It can recognised
textbooks and it can say that textbooks of this
standard and with these contents, with thig kind
of an educational aim may be accepted, and.
Sir, when you have only one textbook, it.
becomes very dangerous thing even if the
government does it. Let there be two or three
or four textbooks in each subject and my own
view is that the first step which we should take
is to see that the government itself never
undertakes the work of publishing. But it
should certainly moderate them and it should
certainly try to see them and evaluate them and
it should also see that only appropriate types of
textbooks which are consistent with our
national goals, with the aims and objects
prescribed in our constitution are allowed and
there is no doubt that if there is any textbook
which  undermines  secularism  which
undermines socialism and which undermines
democracy, we should not allow it. There is no
doubt about it. But the point is that in the
process of doing it, the Government also
should not acquire the undue authority to do
whatever it likes in the field of education. In
this light, Sir, I would like to say, that some of
the textbooks which were prescribed here by
the NCERT were ,ot good. On this there was
some controversy also and | also thought in the
beginning-why  there should be any
controversy at ali over this. But, when | read
some of those books, particularly some books
on history, | wondered how this kind of a
material, this kind of a highly objectionable
material, could gO' into the textbooks.'
University professors ca, write any number of
books, but not school textbooks. Textbooks are
meant to provide a certain commonly agreed
material and are not to bring about any
controversies or class controversies or any
other type o conflicts. But I think the Ministry
had no choice. But it can certainly go into
certain textbooks where
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some very objectionable things have been
found and there is no harm if those
objectionable things are corrected.

Now, Sir, there is one more question which
| want to deal with. | shall now deal with the
question of adult education. | had mentioned
it earlier and i want to complete it now.

SHRI K. K. MADHAVAN (Kerala): How
much time will he fake?

MR. DEPUTY CHAIRMAN; He is taking
his party's time.
4P.M.

[The vice-chairman, (Shri Shyam Lal
Yadav), in the Chair"].

PROF. RAMLAL PARIKH: We should not
undertake it as a kind of war on illeteracy” not
take it as a kind of normal administrative
programme. | remember, Sir, that in the last
thirty year, th, Government did its best but could
not succeed. We have to approach voluntary
agencies. | do ot understand why you distrust
them. Once the condition is made that ,0 agency
which is of communal character, which is
against secularism, will be allowed to do this, or
no political parties will be directly allowed to do
this or undertake this work, this will certainly
get support and strength. | feel that without
involving voluntary agencies on a very large
scale—not as a minor 5 per cent sector or 10 per
cent sector, but 90 per cent voluntary sector and
10 per cent Government ;ector—only then adult
education as a mass movement would be
generated. And t, that end, | think the Ministry
deserves our congratulations that they have
taken the right step. They should not be afraid of
this criticism of involving voluntary agencies
and pursue it unhindered and unfal-tered.
Without involving voluntary agencie™ neither
rural development nor adult education will
succeed. In my State, during the last thirty years,
we hardly enrolled 300,000 adults— in thirty
years—for th, literacy pro- <> gramme. And in
the last four months with the help of voluntary
agencies, we have been able to cnrol
2,50,000.
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Sir, when the Government has declared that it
has to be completed in five years, let us make a
deadly -effort, a determined effort, to fight it as
a war because if you delay it, mor, and more
people will come into the fold of illiteracy, and
we wiH come to a situation in which, | think,
we wiH never be able to eradicate illiteracy in
this country. Therefore, the time factor is very
crucial. Nobody can go on giving it priority—to
adult education, every time. | say, therefore,
make it two or three years. For three or four
years we concentrate on adult education.
Within three years we want this to be wiped
out. It is for completely overcoming,
completely wiping out illiteracy that this adult
education programme should be undertaken.
And then, of course, it will have a great impact
on planning, it will have a great impact on
development, it will have a great impact o, thp
quality and improvement of life of our people.
There is no denying this fact. | ,eed not go into
details on this question.

Lastly, 1 am sorry, Sir. the subject is such a
big one, education is such a comprehensive
subject, and has such a wide dimension, that it
is very hard to present one's views in a shorter
time even if one really wanted to. The last
foing that 1 would like to say is that the steps
new, Government ar, taking in terms of
forming a new educational policy, are
welcome. But | would o:ily say that the
policies must be made, if at all, we are able to
commit ourselves to something, and not just
express desires. If. we cannot commit
ourselves to anything, let us not accept that.
Whe, we @y we are committeed to common
schools, it means abolition of public schools.
No compromise on that. It is better not to giv,
lip service. If you believe in it, public schools
must be brought into the system without delay,
and no fees should be charged for the first
seven years. They must not be allowed to have
any foreign language as a medium of
instruction. They must leach jn the mother
tongue. Only then
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they can form an integral part of our system ,f
education. They must fall in line with the
primary education system of the n'ation. This
is for primary schools; 1 am not saying this,
about secondary schools. The acid test of this
new policy which is in the process of being
formulated, is how this common school
pattern is established without delay, which
means ,0 difference between public schools
and other schools. Th, idea of providing
scholarships in public schools is notorious and
obnoxious. It is an evil system which is not in
tune with (he national system, a system where
no values, no goals and no aims of national
education are being prescribed and you want
the  Government to spend, provide
scholarships to study in these schools. We
want to abolish the pub-lie school system.
Here it is for the Government t, decide and to
make up its mind, (Time Bell ring.) | am sure
that the Government will make up its mind.

The second test will be adult education,
wiping out illiteracy in 5 years and not
extending th, programme beyond 5 years.
With every day that is passing, we are losing
something, then the regional language as the
media of examination in universities as well
as public service commissions. Thera stopping
of expansion of colleges and de-linking
degress from ordinary Government jobs
except where specialised jobs are required like
engineering and medicine. There are the acid
test. If we can do something and if we can not
sharpen our policies towards these things, the
national policy will be hardly useful. I have
every faith and confidence that our Education
Minister, Dr. Pratap Chandra Chun-der, who
is a dedicated educationist, will spare no pains
in getting these things done. He might have
difficulties in persuading the State Govern-
ments. He might have difficulties in
persuading the universities. | knew that it is
not easy. But his dedication, his sincerity and
his endeavours would bring about these results
and then you will see that India has a real
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n tional educational policy. This is what we
are striving for, what the Government is
striving for and what c.ii ot us ir» this House
who come from education irrespective of
whether we belong to this group or that group,
this party or that party are craving fcr. Let us
ail join our hand? together in |his noble
endeavour.

1

SHRIMATI RAJINDER KAUR (Punjab):
Mr. Vice-Chairman, Sir, | want to draw the
attention of the hon. Minister only to the
centrally-run Bigher Secondary Schools which
are directly under his control. It is a fact that
the educational standard of these schools is
quite good, the descipline is well-maintained
and the staff is always well trained. Only there
are some drawbacks that at times the classes
start and the books are not available. | can say
that these schools are much better than the so-
called public or convent schools. The only
thing is that they need to be expanded to many
more places. | find that el] the Centra!
Government employees are unable to get
admission in the central schools. Thev are
useful, but still there are certain shortcomings
which are, of course, there in our educational
pattern. They are not as much job oriented as
they ought to he and even in primary classes
and middle classes, the children have to learn
too many subjects which, are of n.o use
absolutely to them in their I"*0i- studies. That
is why it is sometimes said that th, difference
between e student who passes the examination
r’d a student who fails in the exami-iMion is
only this much that the ];:ter forgets what he
has learnt be-fcie the examination and the
former?  nils after the examination.

Sir, this is a lengthy topic and | dor it wish to
go into details. | willconcern myself only
with the centralschool  curriculum. In the
centralsi hool curriculum there is absolutely
provision whatsoever for teachinge regional
language 5th class on-rds, in the 6" 7th and
8" classes,
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the children have got no other option but
only to learn Sanskrit. Under the three-
language formula, three languages are to be
taught. But only Sanskrit is being taught in
the central schools. In three years in these
schools, the children can only learn what
verb, is to be used with what subject and
what object. They can leai-n nothing mor, of
Sanskrit within three years and one year
there/ore they forget whatever they have
learnt.

Sir, 1 have got personal experience baeause
all my children are in the Central School.
My eldest child learnt Sanskrit and she got
more than 85 per cent of marks in the final
examination. If you now ask her anything
about Sanskrit, she has entirely for-gr-Uen jt.
(Time bell ring.) Sir, I understand that it is very
difficult to make a  provision for all the
regional languages in all the Central Schools
because they are spread all over the
country. But there can be a provision for the
regional language of the region in which a
particular school is located.  For this there
would not be any extra expenditure on the
exchequer. If a school Js located in Bengal,
the Bengali teachers somehow manage to get
posted i, Calcutta or any other nearby place.
If the Bengali is made thg optional language in
that area, the 'fiildren can easily take
up that. Therefore, | would like fo suggest to
th«; hon. Minister that if a school is located
in a particular region and if a certain number
of students opt for th'it regional language,
then  there should be a provision for teaching
that language.

Sir, there is one thing which | want to say
about the 104-2 system. There is great
disparity between the college curriculum and
the 10+2 curriculum. in th, curriculum of the
students who go to 10+2 and the students who
go to the college. Th, student who goes to the
10+2 system has to study five subjects and the
student who opts for th<j college has to study
only iour subjects. Sometimes the
combination
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is not advantageous to the students in his latter
ftadies. A non-medical f student has to take
biology as an additional subject or one other
language as an elective subject. I, the same | way,
a medical student has to take mathematics. For a
medical student, mathematics is of no use in his
later studies, and in the same way biology is not of
any use for a non-medical student.

Sir, | know the aspirations of every Member
of this House about the regional languages.
Therefore, | suggest that there should be a
provision for th, regional languages in these
schemes. Then, Sir, we should not consider Urdu
as a foreign language. It is as much known to the
people here as outside. And there may be a
provision for Urdu also to be a second language.
Previously, we used t, have Persian, Sanskrit and
other languages and one had to opt for one
language out of them. Sir, Urdu is 1 spoken at
the all-India level. Why should not the students
be provided an opportunity to study that also?
For th, regional language also, there should be
some provision. Thank you, 1

st gz Al (fage) o wrmET,
ey ot Zov = forarr wxfa 3w or ®
1T FLHAT F0 FT R GI4F AT
&\ gulgaw gmd 3o & =7 forerr
Tz ® & it 7w w7 few 16
751At ¥ 37 77 fA5 973 7 sMifaa
frarsrd 39 & g g7 fAew iav 9=
g fr zmiy Zo & forerr oafy gam
e IFeAT A Aaw Ay, afew 9w
HAargw § )

$HA, ZAIC TG Fgva A § 7
957 =ox Afaam ¥ g g--ad-
faederar, swdar #iT FarFarg | o
gy fmreggfy 3@ wediw 3gedn
# fag s F agmmw g 8 7 gRA
1039 RS—8

I . . -
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oy dfaaT A rgr At fs em AA §
17 14 30 TF FT 39 F qJa1% T991
w1 gw frors gie sfand forsr 37 )
31 &1 1T 1 g IH IEIA TF AL
GE X | 31 AW AA A4 AlEA
ZATL 20 ¥ oY 9T 70 Wi @R
T3 §, mivrfers & 1 & 70 Bradt A
FTE T Y gAY IM F AgE Ta
R | AT gETe 3w &1 o7 et qgfa
g 7g vt ¥ fau 79 &, 98 AW
F fog 2 1 3z add F fadrarfrd
F1 7= Fi forert qgfa 2 st o8y srom
2 % zu oF = 3my & fF qavsfag
qfsma epsa § gt B T 9T 5-5 A
i gs e @ # ol gad AT
o8 o oHw & Jgt 97 61 I 5 w95
Wt g9 5 f5L o e §

HIFFAT, W o3 arag § gaR
q61 § 17 ¥ FAF 310 AATT fHgw
T 3ET F<A1 gy g fogm Frsfem
2t #7 wgeamay F1 fawe geaaa fEar
2, Iegiw forent % wvasg § A &1 9%
1A F31 & | fawraeier 3w T e
vgfq ¥ 3ar A9 & 7 ofteT, § 3wy
IV AT ST{A—

"The shortcomings in the educa
tional system are manifold as you
will come to touch wupon. At bot
tom, the main cause besides pover
ty why they should have persisted,
is th, selfishness of this upper
strata  who hold power in these
countries and do it rather indepen
dently of their constitutions. They
have not been prepared to take the
consequences of the goal to reach
greater  equality which they com
monly pronounce. Instead, they
have been bent on perpetuating edu
cational systems that preserve their
traditional privileges." A

7g gardr fosr agzfs 1 @ay
T 9§ 1 Og A AT S AT
g aar faed 16 wEMT ¥ &R 9w
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Fga & fr foe™ 168 g3 0 o
g1 ME F AT WIS ZW AW T AW IrAX
¥ 9T ¥y § Or faady o 4w gfa-
afadrs g, fas & F71 favafagray
g @rg Faltg AR T owew AqR
iy faeafaara & F ww mofe,
TG AT JEIAT & g q9 T
¥ 1 @St fawmy A gaT free-
fraa ara AT F /7 39 g0
¥ 13 aw o3 g@ & o 3 9l
P EE

TaaT g Agr, afz gadr g g
g¥r a1 sarar f=ar 48 19T 1 F1-ETT
fa T=™ gWI¥ 47 & AT FIRIE AW
T F F37 91 OF AFTGTATT F1 I
a9 W g | i fAd mas a9 faar
FIATTE ) H AAAAT] LTI F qAIR
Toweat & fu, @ate wAdaarfasi )
& fas @44 3 f9ar &v aw AT
aifgh afg gardr forsr deam &,
gart fowar gzfa ar ganffarg =1
IETETIAIE FT A XTI F94T 3 )
gufrzsifsdargiwgr 2 1w
faafar & 31T 9qmw FHT a7y
AT Wew FEA N

it gATe qEaaaT wWERT A,
O "igg 9 N, IR oAtAIE
gfgar’ atw v gFa £, (5ot sto TR 77w
wat & fogr &, #7 =73t & 0 =07
F77 5 39 waF F1 @ 77 37w
fagmear am f&st § | § g9LFre
TEAT FiEAr § {F WA o UH 0¥
oAl TfeAT a9, FLEEG g,
fafoq =z, avw 7 mfe-——Frrmai &
fparar 7 fadtan & fawrer #T qrge

& Fra1 A1 577 EFH B AT wOOW
£ !
o WAFT XX I5X A FET ALS ’

AL

37 Frieg wut : swAIg FrfwQ |
UG F1WF T H @R 1 EF WMTE
g Treu Tgr & fagr ag & o A
& geHT A 717 B FL g5 gav §—-
ATy gz w7 g afy geft g

& wa z3r ar1 fF 3o F1¢ fadTs
afafy &Y #35 3t ¥ & &7 77
gt & gnaart ¥ & Ady qard

o

Aregaz, ¥ wAa £ fE o gw
# gfagraat &r ga¥ a3y gwsT gfewa
fyedy a9 2 1 37 Iw F =fAzasi
& wfafafadi & g3 157 § Frarsi
¥ fasar wR ¥ fgere weata mw
fear & 1| &fEd emly avET & 4T
fgar ? gar¥ forerr g & 7ar foEar ?
aditx fg&c woE § ot fwo gafay
‘faedt wE’ w7 fawws ¥ F fAv
AR T IrAw F fn gadi denr |gr
FLET | GIRTCE, LT & 09 G4F
%, oAt & #r a8 3 gafay o
T4 geqr @Er FT LT BIT TT HEAT
&1 aqmafaed $39 F A, F1€ "Ar5-707
fogr #1 @ garar war afeF aw
FITERET &1 AT TIT HE (TAT FH
& frg otegz foreri Ao oz difen
® 33 FT I8 9 WO X ¥ fAo
T A R AT E

AT, Te A WO 9797 T
Tqa 9 qw ¥ wiv-Iry gfagigwid
afer weathdra =orfs & sfAgma
g, foasr wrdra woF ¥ zfFerg ov
qEw 37 & a5 garEz feoss,
wufesr, aiwar, w17 a2 3wt & fAaam
WA g 1 FZ 9EF AN FIHR AF 3@
& | waFar gfaafadr & 9 37
‘eafaaee Ffear’ o qmw 3 ¥ AL
FRATAT AT 1 A IR AT &% 39T
‘wrfefaen 37 femr’ Amw graw ¥
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®q § wrfoa Prarwar & oeisda
. &arfy w1041 fage 2w & fe% o7 O
T v arg & o qfFT #ATT A R
TTEAT FY AW F 97 07 F OF
g1 W gz IR F7 97, IF 1T
F1 AT 3GX 7T I £ 1 weq gfan
T AT RIFATAZAT &, A T I F L
F fag us waicd R 31 @
a1 1 398 fgedt & ow 0F faya w1
St A FAF wirg el w0 fagr 2
afsx garicdm emiy w1 fazm 8,
g Y g gfaem o gwws e
2, 3951 38 Hfgare & qm A7 & Uw
fzar war v 3@ET FA0 FT AT, A4
qqTy qf | IHHT g 98 a1 fF
ag ArIIEATE! AET § Wi AT I
F T $TAZTF FIIFIOAF 27 § qasT
i fags £ Fifw F1E | 39T FAC
fgrgare &t 3 a5 agr & adr vAEr
FGT AT |

Tt dYo AR (Tfaqaiz) za%
et agrar qArar w37 ?

T TR Al FITACFIET TFEAT
£, T4 AT AT ;T Z qFAGT D E
ATETTL, HEHT T GYE F FI0 F0E@7
B 9af afzat 4F ) afest ferad
F for1 wrg fadas w72y aft Iz € wd
gfsaa fgegt wid= & 379 Fparg v
g frar 1 & 9B 5 35 9%AC
=gt § fFwaag agiaradAf wdqfas
7 fazm w1 frgar qgdr & A
FT ZRIT AT AZ07T 3T AT F 5FFT
F & fq3 dare £ FF zar g@Eq
STI%q H F% L3AT 4T 71 Fras1 gzoar

afgl wr T & fag gasy o ot

AT 7 Fmr T Az 3 g9 fag
Iz 2 f5 gar garw § srfE-ify
T JERTGATE AT FF 3X THT FV
gugat €f faa% F2w ;s 9 gaww
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o afgafg sz wr & ? gafay
FIF AT 38 17 F1 2 7 29 a1y
# A gUIA AT U5 AT ITHT AT F
frgr frar sig 91 Fsifas sfeesr
¥ zfagra =1 fowt wiF g

flo [AM ¥ TF ° FT [HEF

Ia& a8 frary qgr g 7

sy v wt o o E By E
I8 fFam &t qaw a1 § qwdR
Far g | ¥ wrgar g o A s frame
g 0 Sfr Fifad e swe faanfart
A fafest &1 geEy ) v
g1 faa (57 39 frae # forer o
¥ frvtet fray 1 oF AXE A1 ;T
forary & & T ArzAT AT FQ
A HT AT FA §, T TTE AITH
g AFIT T FHAUEET GET 2+ F
TaaaT g FF ag qada w1 T e e
& F1 TIFAET OF 9F7 FT IREHA
e aEE g | "

A § A9F WA OF T
Tgal JMEat § | U Sto dte #lo
Tl fRER & = JEmaw My
HEqTa W S A | 0T et Iy
frera fear ot § 1 97 T few
foar A AR FAFTFOOFGL AT, FHH
Wt FaET w7 IE@ F1 W A0
faq 93 F2F F weIX oF fFET T
g foray amemar ¥ faems @ aw
I AV | IF qq H Tro IS A A
HqqAY w.arer frars | @€ 99 fagm st
FGT AT AR 34 792 F Fag 3@t v
frar Tt | oW FoEE & T
qR fag & frem aT A AR &
qAAPT ¥ NF AHAT FAT AT § AR
ARl RE g€ } | W M A
AAAHT F1 qma F=y § afFa we
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(st Az wai]
TR T AT 72T FAT @ & IqY
& fag 1= ATTRT 9w 3 TE A § )
A I T aRT FT AT Z 1 T
ST & faeel) & orary IR & 3fAEie
frr HuoF fags & = Jeuwafag
T FAH1 WY fa% o £ O =« @r
g

wiafanr w12 ? afae fs
I 7T § =T Fatfas e gy
gl a @ § W08 £9% fag gH soont
afa TgET ¥ 1 gW FEREER &
A A g T @ § e W
HARET G TG | 9 § & &7
gt fasr oisl § s@w o &
fa=s gz w31 | Ar3e” gETa W @gw
JI(E, M AT E | g ST 3@ | &
e AT A T i 3TN0 g T
T AT AR A1Ea &, faedt § f A
qggad ! ool & 14 FIO90 ¥ &
) Moo dlo ST AR ITAGA AN E
f& & T ;e forem a1 =T fama
2 foot 14 B F afag
FAfeqi ® F&w fGar W@ | WO
TLHTE 7 779 fEar 1 mogw === A
ug fredardy a2 | T a5 foar ?
ﬁﬂﬁﬂ%ﬂr{o e E{H‘o%qfﬁgﬂ'
At FAfEAT F TS A1 JC AR
14 TS § At A FAfeat g T8
TEE 9T Ao W o To AN 6Y Fewey
FTET AT 1 OF F TWeqer FAT 0Q
fr faad & g5 dfgr o ot 76
ag g gamar faer & wfg dw
{Interruptions).
st N9 wAwT ¢ (ST RRW) i
ﬁ}mtoqqoqﬂo%ma’ﬁﬁﬁﬁﬁ
NFE 1 Wo W~ Wo F AW HT

W1 Brex @ai ¢
A &Y qreeafos qkeEr 2 . L
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AT, A Fo o o & are & T
T qART | gAR A fea
&1 T fa o 57 AR 1 AR gW
PR ged g o
ﬁ'oﬂ:ﬂ'oq\o%fﬂﬁqqﬁaﬁ}“ﬁﬁ%
fau aifsm 9@ S & sk gz =9 wr &
qwTw Jurfas w7 qAny ffy w1t Swfaat
AT 7T gw ey feian ¥ oAl
T AR | F.A% Ayl faear ®
W T AT

U 97EE WAL YATE AAT § —-HT
I, TG ATGT F YA I5AT
g gR IEE &7 fawe faamm
afeg et ¥ 7 7g @ § il wfus
g wfas Ay w1 qww § wE | =
afadt gater gAtafeet fomm & A4
B @ra? IHF AY AT UT AET A
I gAET SRS 2 | SqAie B
famafaaem & argg wEw 3 o gFq
#1 9 7w fFe & afataren aw &
S T | 3 a<g F A gh g
fagx firar segql & mif 44 T gl
2 ; foer wonwl & frwrr 3 afadd
T FERTS &, AR § TA(A S
ZATE 37 T AHQT HIT GAI0E ATEdT
F ferwaT gt 1 @ 2 Wi 3T faawaan
w1 T & 7w fwAr agfa § 1 TRE
far g1 ofx ggad  a@dr, @
Fay, fag 3w § 31 30z AR AFK
g faw T § 60 wr faftrm dF%
@ 39 2w & fqeafagmm § 4§ mig
ARG GaAFATZ ! |

T AT TGt Twia §, HETW § TRET
qH FTCO I F AGw AL OE
eyl ¥ STgaEAi €, F g g
IR T AT & AR 9% 77T &
fvaty HT a@emT £ 4

AT fagre ¥, wgae, fRadl &

FEa & fr a8 9@, a0 0 8§ TR
foa, oher § 1 TR AT e
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2 g@R & § 90 ¥ g am A
TG A S S AT TR SwET gy
AZT FLARATY N

UR WANYT RiEq ;. 4T ¢

St d¥iz wat ;. g gdr g
T g7 T FE Ao+ W
AR qTIT TG FC GHAT & 1 AR
TF it &Y dfga ¥, o qw
ardt #r fema |, e 50 & gun
AT I3W, aNAT T3 £ gy Ao
fray gequr i & AR 9 W97 F0
9T FEFT AT FrIrar Uw wggEr 97
o AE A G AN R T
gafsre arr 7T <§7 & fF s aume
STroTHt g% garorard g wr § o foww
IR grqW T auET u91, 97 T@
T FgErq ATFA T T g 1 g
TYY FT SAT q7 T FIAT & HIT FqAT
& 78 fomar 39w awar a1 f5 3
Ty afa Faar AT - g fEe &
#dr goAm  afsEeet T g guIe
T4, TR FUTA AT ATY GG W@ we

SEGE T &

/A qA dsdw wd qAWA H
5T At (TN TR FUR fAy) ;- 4
TIE

Mz oAt . gwRE )@
Tawm, qfFwdr #2788 5 g7 %
g3 &, ZA T AT § #fE T
ﬁﬁ'a':'r%ﬁ't(@q'raﬁ‘ﬁl‘h‘ﬁgu‘haa

8§ W wA  fawfe @ oS
w%ﬁw%mﬁwaﬁmmw
au’gaﬁﬁ%ﬁﬁmaﬁ%aﬁ'ﬂ%
. @mmﬁaamm@
frag # FF gEaTd a wT A
Fyv forviare & 7 =% T g e
freiare ¥ 1 I faehere aqmT
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mﬁmﬁﬁwméqﬁa‘m“
9T 957 T &

Stz forer & ™ 9% agg @ A
@Y T T g | g fagana aEw
& Fga g HERT £ 5 a5 e
TEEAT TET T FLA AT T & afew w9
T UFo UHo T GATT § T
TCFT TEOAT RIX T 99T 3
T I #q7f0q F7F ¥ w2e o7 I

- @ § o = % g wuee aw g
© ETHT IGRW B W T g F A g8

forsqy & svaRtars 71 @ 9 | ¥
A AT FY 3@ T IE gW A T A 4
5 gt s faera forer @4y fomry
agT €1 Gramar foeat § T8 foew Ay
TR AR T A @ E A B o
feamat #1 ogar o w7 frw (&
AR 77 TN E ) T FAw w1 g
TeFLfEaT | A% OF fhavE S St
¥ faelt ot & oi% W (gt wETe
T & TRE! FAA TR1, A AT
#Y &t UG AT Gy, I fhig
#1934 F % g favaw Agf gt
¥ fFaT e gRR 9 et fow
wFad &1 Wi+ 3w frama ® fan @
& &= gfeqr w7 & mifse qeam
T 9297 & T 90, 7§ g@, st
fifga T FT qiEenT wTaE; F IREt
¥ A Merr=Td ¥ N w7 ¥ fag aF
iyx ITEr i 39T avg 4 4 R
arg 1 qfwar qfesw § faamer
i i i '

g E‘lﬁ forer HefT =t o o
oy ¥ fergr § 9o favamy At dmr o
Frrmg N e e g

S FEEAATT WX . TGN
"EIET, e ThHIF THRFI T ga T g &

I praise the secular Chief Ministership.
Now I ask what is your opinion?
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THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAYV): Please ..con
clude.

SHRjlI PRANAB MUKHERJEE (West
Bengal); 1 would like to tell only on, thing to
my friend. After all, it is a good novel and is
worth reading. He should not be so critical th,
wole country rose.

oM O g g IR @ &
Wifge & $37 g1 & Fidga w@T amwgar
#  Therefore, | read and | am sur
prised and shocked how such things
could be written by learned Dr. P. C
Chunder praising the East India Co. as
a liberator of India against whom
the whole country rose.

SHRI PRANAB MUKHERJEE: | do not
think, Sir, it is wrongly interpreted. 1 would
like to place on record that the book jg worth
reading.

s amant . d e § F
F1§ @ o ifpmfer ofemm, o W
an wa & wfvew serr & oamdw
& BT G HIR FI3 A7 TG FF \FAT
i ag fegram § e @ 2wl
A wH A ® e BT T8
wr w1, dwvifer & amg w2

SHRI BHUPESH GUPTA: If it is so, Sir,
on the basis of the friend's disclosures in the
House | say that this book should be
withdrawn. | request you to withdraw this
book.

SHRI YOGENDRA SHARMA: For-
tunately, that is not in the syllabus.

SHRI PRANAB MUKHERJEE: You have
never read a novel in your life. Why are you
interested in it? He has never read a novel in
his life.

DR. PRATAP CHANDRA CHUNDER: It
is a very good publicity for my book.

[RAIYA SABHA]
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off Wit AT ¢ # @A FT Wt
7 1mfET § At i g &) wdy
TERT | WU T7AT AT 4% & fo Fvey
gl & gFrfag wT qegetaE
F1 T AR | IFHT @rANAT HT T
gifg® wag #r wwet 730 | fage §
ey fawafawrmen #1 areg-arews
FAeAT gard 91 w® § 1 #fwwAe ¥
ates favafaeneT fen o1 ¢ & #ic
ag AT Y 0 FE &
| zetr s foen QsRET
Jradr am, fosr A wgfy odr
AL N AR E R R A A R AR C b
TRi HIT HIA FA, FTH T HT TG |
a1 foenr & fag anet § i 7 ag
w1 60 At foferg &FTT 2 WLg oA
o fray wre foew §.... ...
WY WY AR : F FOS
| ot Qe wRi : Q1 IA OF WS,
FAA AN T A AT TE e
¥ §ifsg afe we qumw § S
forwr s wEH E AW AW F 70
stfevorsr STt w1 Al & T & qaw

FT AET 2 )

AT § # wga1 Agw v gma
ST Ig TE-ATIT I &, AT GHT F1 /AN
atet 3W & agt 9% fawt wrger, oy
AT -ATIQT BHAT Fgd & At
1 afz 2w F1 gFAT EH FUA @A §
q1 IHY FANT AGEAT & | WA §
FAT & AT S g wifze Afea
aig € aTq &g &9 § a7 fgag
@® ¥ ag R [, faat sar
1 FTAT MG | TTE 7 fgy &
% frax et oal & O ¥ zER
1 frar | AT F oMo THCAT F 39
wawT £ aue FE 6w Qi
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a7z § fa-ardt " ¥ oF war
“wavg Y Nifgwgw A Am ¢dwma
¥ gga 79 FgAar guiry

o AT WX AT ¢ AT {fea7
Aqos 7 ¥ 7@ 7

i avtex vl ;o gw qms § 9d
g1 WIign 39 § Theedwa ¥ agraar
gt ArfEm

DR. PRATAP CHANDRA CHUNDER:
No South Indian language?

SHRI B. SATYANARAYAN REDDY
(Andhra Pradesh): It should be in Telugu.

ot g gt : oA fEY 9§ A
T

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAV): Please conclude now.

it dwie WAt ¢ A S e
)

(Interruptions)

SHRI B. SATYANARAYAN REDDY:
Should be Telugu.

Wt dvieg @Al c FEd At oag 2
fr =y f5 7 av @ e afgw
g% AITET A7 HASAY AT AGT ey
=rfze | ag W ofagifas e § gart
A A AAAT T, ITHRAFT qFT FAN
arfgq 1 gw e wrar & fanet @Y
& %Y XY W A AT E AL IW AY
AW & WAEQ AT Wit Aify o gAY
artee | "

T WEal & arq ¥ gt w0

*SHRI E. R. KRISHNAN (Tamil
Nadu): Sir, 1 welcome the debate on

*English translation
delivered in Tamil.

of the speech
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educational policy and | take this opportunity
to express my views here.

Before our country become free, the
percentage of literate Indians was only 15 per
cent. Now, it has increased, it is stated, upto 40
per cent its seems that the census has included
even thos,' persons who know only how to sign
in their mother-tongue. Our country® is not, |
regret to note, similar to America, wherein the
literate persons constitute more than 90 per
cent or to England wherein the percentage of
literate persons is more than 88. It cannot stand
equal to the Communist Countries, wherein the
literacy has grown up more than 90 per cent.

We will have to think seriously as to how
the literacy has to be spread equivelent to
other countries in the West. | think, it may
take even one hundred years more, if we
follow the present state of affairs. It is a very
much regrettable position.

When the Education was in the State—Iist
and the States were allott™ ing 30 per cent of
their funds towards' Education, the literacy
was very low. When it is included, now, in the
concurrent list, then also, we find, the progress
is not upto the mark. And hence it seems that
the Central Government is reviewing the
policy and going to include it in the State—
list again in the interest of education we feel
that only one Educational policy is not at all
suited to this country, because it has many
languages, many cultures. India means "Unity
in diversity."

In Switzerland, wherein the total population
is more than 6.5 million, there are 25
educational policies in their different units.
Even in Britain, there are many educational
policies. If we follow those examples and
permit the State Government to have their own
educational policies. | fee}, there is every
possibility in the growth of literacy. So far as
our Tamil Nadu is concerned, we are deeply
interested in the 10+2, because it has an
opportunity  to learn 36 types ol
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[Shri E. R. Krishnan} technical  education.
Our Hon'ble j Minister  Shri  Chunder
has also appreciated our Government's

effort in the progress of technical education, but
some conservatives do not have iaith in
the 10+ 2. There is every opportunity in
the 10 + 2 system to leam nursing, dentistry,
fertilizers etc. : The  conservatives are
interested only in History and Geography etc.

If we follow the 10 4- 2 system and ! achieve
the desired progress, there will be every
possibility of getting employed io the technical
fields for the graduates. The 10 + 2 system will
also prevent the unemployment problem, which
has increased because we followed so far only
the old and conservative type of education. If
this 10 + 2 system is to be pursued sincere-ly,
the Central Government should 1 increase the
grant to our State Government. In regard to the
Adult Education programme, | may point out
here, some persons dupe the unemployment
graduates with the promise of job and take
bribe, say Rs. 5,000 to 6,000 in our Tamil Nadu.
I request the Minister to take adequate and
precautionery measures to prevent such mal-
practices. So far as the Three-language formula
is concerned, this House is aware of, our Tamil
Nadu is dead against it. We are very successful
in our two—Ilanguage formula for the last ten
years. Wherever the three-language formula is
followed, 1 find, only Sanskrit or Urdu is
studied as a Third Language. May | ask the
Hon'ble ' Minister, is there any Hindi speaking ,
State where in any South Indian j language is
taught as a third*—language? That is the main
reason that we j had rejected the three—
language formula and pursued the two—Ilangu-
; age formula. | may also point out on | this
occasion that no serious efforts were taken in
teaching South Indian languages in the
Kendriya Vidyalayas lodated in the Hindi
speaking States. It is also very much regretted to
note that no lessons depicting the Dravidian
culture and the progress our Tamil Nadu wer”?
included in the books
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brought out by the NCERT.

| protest strongly on the efforts-taken
to teach Hindi compulsorily in the Central
Government  Offices, it has  caused
unnecessary embarrassment to all the non-Hindi
speaking employees.

When the resolution favouring Hindi as the
Official Language was adopted in the
Constituted Assembly in the year 1949, the
voting was evenly given i.e. 128 votes in
favour and 128 votes against. Because of the
casting vote of the President of the Asembly,
Dr. Rajendra Prasad, Hindi was given the
position as the Official Language. It is,
therefore, crystei-clear that Hindi was not at all
given the position, Sir, as the official language
with the majority of votes, as it was often
stated. It is also said now and then. That Hindi
is the language of the majority of Indians. We
know that the crow is seen everywhere in India;
that does not mean that it should be acclaimed
as the National bird, b*ut we have given that
credit to the peacock, although it is not seen
every where, due to it's beauty and charm.
When we take all the States into account, we
find only the four States, i.e. Uttar Pradesh,
Bihar, Rajasthan and Madhya Pradesh—where
in Hindi is spoken by the majority of people. In
Haryana, Delhi, Himachal Pradesh Hindi is
understood. Even we take those three States
also into account, we find that Hindi is not at
ali spoken in the majority of States. Then, how
can you claim that Hindi is the language of
majority of Indians? This type of confusion
created now and then, | regret to point out,
mars the progress of education in our country ;
even after 31 years of our independence our
literacy did not exceed more than 40 per cent.

We go to foreign countries, visit the U.N.A,
but we feel ashamed of in quoting our
percentage of literacy, whenever any foreigner
asks about it. It is, therefore, not at all a
civilised claim that Hindi is our language and
spoken by the majority here. Please do not
impose Hindi compulsorily, it
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would, definitely, stand in the way of our
national integration. Let every State-
Government take steps to teach the regional
language. English should be continued as our
Inter-State language. We have no objection
for teaching Hindi in the Hindi speaking
States, but it is not justifiable to impose Hindi
on the non-Hindi speaking States. Even
Mahatma Gandhi did not advocate Hindi as
our official language, he was in favour' of
Hindustani commonly understood. On this
occasion, may | request. Sir, for taking sincere
efforts, atleast within the ensuing 10 to 15
years for propagation of the regional
languages?

No efforts should be taken to impose Hindi
upon us and treat as second-class citizens in
India | welcome once again the 10-|_2 system
and request the Hon'ble Minister for
allocation of more funds to our State
Government. Thank you.

5.00 P.M.

DR. V. P. DUTT: Mr. Vice-Chairman, Sir,
time and again | have participated in the
discussions on the Education Policy. In fact,
for the last six years | have been taking part in
these discussions. Sometimes | have even
initiated discussions on the Education Policy.
In fact, | was wordering today whether |
should speak at all. | have seen Governments
come and go, Education Ministers come and
go. AU of us come and go, but the
educational system remains where it was

Sir, when my friend, Mr. Ramlal Parikh
spoke, | was almost tempted to bring back
those reports, proceedings, to show how I
have year after year pointed out some of the
fundamental problems. | have pointed out that
the primary, most vital, most urgent, central,
task in India is to remove illiteracy. The new
phrase that is being used is universalisation of
primary education. To my mind, removal of
illiteracy goes beyond that. Therefore, | still
use the word ‘illiteracy'. | say, the most vital
problem facing the country isto re-
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move illiteracy from this country, to bring
some knowledge and light where there has
been darkness before | have been pointing out
that education should be related to labour and
work, that learning should not be divorced
from life, that there should be an intimate
relationship between learning, labour and
productivity, also that education should be
related to environment | have said before,
some two or three years ago, that we have our
own lakes and ponds and our own flora and
fauna, our own natural environment and we
must bring our education, our school
education, in alignment with this natural
environment, that the educational system
should enable us to face the challenges of life,
should essentially make us independent human
beings, able to think for ourselves, able to
solve the problems, and that in order to achieve
that the most unrgent need is to spread the
spirit of science, to inclucate the scientific
spirit. Also | have pointed out year after year
that our educational priorities were distorted,
that the rate of growth in our educational
sectors was in inverse proportion to the needs
of the country, that the rate of growth of
secondary education was higher than the rate
of growth of primary education, that the rate of
growth of higher secondary education was
higher than the rate of growth of secondary
education, that the rate of growth of under-
graduate education was higher than that of
higher secon-ary education, that the rate of
growth of higher education—post-graduate
education—was higher than that of under-
graduate education.—I am talking of the rate
of growth-"-and that the rate of growth of the
highest education— post post-graduate
education, Ph. D-and so on—was higher than
that of higher education, and that this is a
distorted kind of priority for a country like
ours, also that 75 per cent of our children drop
out before they reached the 9th class. | have
also said again and again in this House that the
entire infrastructure of education, the complex
of education, the industry, the related
development  should be
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[Dr. V. P. Dutt] taken to the villages of
India and be made relevant there because that
is where India really is. | have also mentioned
and | am repeating it today, because these are
the fundamental problems, that the rate of
growth in education”has no relationship with
the rate of economic growth in the country.
We have had 10 per cent rate of growth in
education,  virtually  speaking, since
independence whereas the rate of economic
growth has only been 3.5 per cent. Today the
Government says that the rate of growth is 7
per cent. But one of the most important
members of the Planning Commission, Mr.
Raj Krishna, has said publicly that this target
is entirely unreal. Unless we bring the rate of
growth in education in alignment with the rate
of economic growth, | do not know how we
are going to solve our problem with our
education.

I have also been pleading in this
House for delinking jobs from edu
cational  qualifications. | moved a
resolution here some four years ago.
In that private Member's resolution |
had said that qualifications for jobs
should be functional and that you
should not require a B.A. degree for
every little job you have in the country.
If you require that qualification for
any job, you should enable everybody
to get that degree. In that resolution
I had said that while delinking job
from educational degrees and provid
ing for functional qualifications and
providing sufficient protection and re
presentation to the weaker sections of
our society, we should have a dis
criminate system of education and ad
mission in our higher education. All
these things we have bee, saying time
and again. | should also like to say
that these are not new ideas. | am not
saying something fantastically new
which nobody else has even thought
of when | say that essentially educa
tion, work, labour and productivity
must go hand in hand. This is an
idea which has been universally ac
cepted. In fact most of the pro
blems and many of the solutions
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to those problems have been given by the
Radhakrishnan Committee and. wherever there
was some lacuna it -was provided by the Kotari
Committee. There is hardly anything that we
need to know from any new Commission that
we did not know. But that greatest problem is
implementation. That is where everything fails.
It is at the level of implementation that nothing
seems to moved. | would be the last person to
say that we have made no achievement in our
educational system. We certainly have made
tremendous  achievements in  spreading
education. We have also got a, oasis of
excellence. But that remains an oasis in the
desert of what we call either illiteracy or
useless and irrelevant education.

I would say that the greatest need today is
for innovation, change, experimentation and
willingness to try new methods and discard
high-bound customs, traditions and rituals of
education. Our goal is to remove poverty in
five years or six years, remove un-
employment—I do not know in how many
years....

SHRI N. G. RANGA: Ten years.

DR. V. P. DUTT : | would like to point out
that the NSS estimates that there are at present
19 million man-years of unemployment and
that 70 million persons have to be provided
work in the next decade. This means creating
something like 200,000 employment, units a
week. This cannot be wage employment, but
outside the wage employment sector and the
Government itself will admit that no known
economy can create employment at this rate.
How are you going to solve and who is going
to implement? In fact, | was interested to read
the Isharbhai Patel Committee Report. Very
good ideas are there and they say at the end .

"We are strongly of the view that
physical conditions in which the teachers
and children could work together must be
made by providing
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suitably designed buildings, class room space,
teaching aids, science r* equipment, facilities
for socially useful productive work...."—that is
the new word for labour—"and productivity and
recreation”.

Itis all right and I do not want to play upon
words. They go on to say:

"We feel that if teaching conditions are
made reasonably congenial, creative and
experimental work can be developed.”

I would ask you who is going to do this. Who is
going to create these conditions? Who is going
to provide these buildings and class room space
and the teaching aids and science equipment? Is
there really any massive national effort being
made to nro-vide these things? Where is the
implementation going to be? Sir, the question of
illiteracy has been mentioned, the question of
providing even primary education to all the
eligible children. I not only say that the task is
colossal, but 1 am also cynical enough to point
out that it would not be achieved in three years
or five years or even ten years, although my
friend, Prof. Ramlal Parikh believes that
everything is being done now. He is a good
friend of mine and | admire him and | do hope
that he does not dislike me either and we have
many things in common. But, | am sorry, he is
probably new to the treasury benches and he has
more enthusiasm and also more of optimism and
expectation. Biit the analyses that we have been
making, the exercises that we have been
undertaking, over the last ten years do not
warrant really any optimism in this respect. Sir,
in order to provide primary education for every
eligible child, you have to provide facilities for
five crores of children. The total number of
children attending schools would be 4.52
crores—1.37 , crores for class | to class V, and
3.15 crores for classes VI to VIII and if— this is
from the Report itself—the 22 per cent of the
enrolment in classes | to V of children who are
either under-
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age or overage is taken into account, then
facilities will have to ™ provided for more than
five crores of children. The story does not end
here, because, even wher, children are
registered, a great deal of it is bogus
registration. They are not really there in the
classes. As | have mentioned earlier, 75 per
cent of the children drop out by the time they
reach class IX. So, you have t, provide for a
total of 64 lakhs of children during the five-
year period from 1977-78 to 1982-83. As |
said, this is virtually an impossible task and,
not in the next three or five or ten years, but in
another twenty years, if we could achieve this,
I would personally be satisfied. But the way
we have been going, the way we are stuck up,
the inertia that has come to seize us—I am
talking of this only and | am not blaming this
person or that person, this agency or that
agency, but of th. inertia that is there-and,
more than this inertia, | would say,
unfortunately, the ill-advised policies, the ill-
advised concepts, the ill-advised thinking, of a
great many important people, | don't think it is
possible to achieve this during this period. But,
Sir, 1 would like to make a very serious
proposition. My esteemed and elderly
colleague, Shri Kamlapati Tripathi, is here. |
have my party leader, Shri Bhola Paswan
Shastri who is here. Shri Kalp Nath Rai is
here. Dr. Lokesh Chandra is here. My
proposition, Sir, is that the fundamental
problem of education of India is the problem
of education of the Hindi belt. 1 am making a
very serious proposition. | have studied this
question. Let m, say with all seriousness that
the problem is that of education in the Hindi
belt area. Sir, 74 per cent of the non-enrolled
students, that is, students who are not getting
even minimum literacy, are in eight States.
And the largest number of them are in four
States of the Hindi-speaking  area. Out
of 3.58

crore children, non-enrolled children, between
the ages of 6-14, actually one-half belong to
the Hindi belt States— Bihar, u.p,
Madhya Pradesh and
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[Dr. V. P. Dutt] Rajasthan. I, Bihar, the
number of non-enrolled children between the
ages of 6-11, is 40 I&khs, between 11-14, 28
lakhs; the total is 68 lakhs. In Madhya Pradesh,
those between 6-11 number 37 lakhs and those
between 11-14, 29 lakhs. The total comes to 66
lakhs. In Rajasthan, the number of non-
enrolled children between 6-11, is 34 lakhs,
and those between 11-14, 17 lakhs; the total
comes ty 51 lakhs. In Uttar Pradesh, the
number of non-enrolled children, between the
ages of 6 to 11, is 24 lakhs, and those between
11 and 14, 41 lakhs; the total comes to 67
lakhs. In Andhra Pradesh, West Bengal, Orissa
and Jammu and Kashmir, this problem is not
of the same magnitude. That is why, | would
"like my elder colleagues to consider and
ponder over this question as to what has gone
wrong there. | say, what has gone wrong is the
educational fanaticism in these States, un-
fortunately. And please consider this as a
national problem—not from any narrow point
of view, but as a national problem.

One other thing that | would like to add, Sir,
while on this question of national effort to
remove illiteracy, is how can you remove
illiteracy, how can you expect these teachers
and these schools, two-thirds of whom have to
cater to villages and village boys, to be really
dedicated in the kind of conditions -that we
are giving them? In fact, it is a mockery. We
are mock, ing at them by, on the one hand,
telling that they should have ‘guru-chela’
relationship and not think of material benefits,
and, on the other hand, a school teacher gets
not as much as a peon gets ir. this country. Sir,
my friend, Dr. Ramlal Parikh, talked of the
Soviet Union. Let me say that in the Soviet
Union, one of the first things that they did was
to raise the status of the school teachers and to
provide special benefits and special incentives
to school teachers to take up this work. I, fact,
most of their effort in the first few years of
reconstruction was spent on removing
illiteracy
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and improving the schools, especially the
primary and secondary schools,. Sir, in this
connection, | have some> other misgivings,
fears and apprehensions which | would like to
mention to the hon. Minister. | have gone
through all the reports that he has released so far
and very carefully. As | said, there are many
good ideas in many of them. Now, with the new
system, new scheme of curriculla and syllabi
and courses that are going to be offered to our
schools, | cannot resist the impression or |
cannot resist the apprehension that we may be
going backwards and that there is a denigra- V
tion of science, new mathematics and
economics. | am all for making the system
flexible using the diversity of India. | am also in
favour of not compelling the child to cram too
much. Therefore, 1 am all for intellectual
stimulation. But it appears to me, if my reading
is correct, that even in the 9th and 10th classes,
you have introduced awful categories whereby a
person who takes history, civics and geography
will not be studying any economics and may not
be studying science either and a student ;ho
takes science will probably have nothing to do
with history, civics and economics. Now, Sir, if
my impression is correct in any case, | am
totally opposed to this kind of optional
categorisation — | feel that we may look back to
the past and we may try to create Ram Rajya so
far as social situation is concerned and social
equalities are concerned, but we have to look to
the future also. We have to look forward also.
We hav, to keep abreast of the strides that are
being made in the world in science, i,
technology, in new Mathematics and in
technical studies. | have a fear that we ar,
slipping into anti-diluvia, policies. | am giving a
word of caution that let us give careful thought
to it and let us not play with the future of this
country and the

future of our country. Let us give very
careful consideration to it. It is all right
saying that you should not put tog much burden
on them. But atthe same time, they have to
keep this
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country in line with the progress that is being
made elsewhere. They have etc see that this
country takes its right-' ful place in the comity of
advanced nations of the world. Tc my mind, no
country which ignores science and the scientific
spirit and mathematics will be able to take rapid
strides. In fact, my complaint has always been
that in our schools. especially in the villages and
even in the towns, we have made machine a kind
of a dreadful thing whereas what we should be
doing is to train our people to master the
machine, to lose his fear and dread of it and to
be able to innovate it, experiment with it and
take the country forward with his independent
thinking. | do agree 'that there are certain basic
differences of approach in some areas between
you and us. | will mention just a few. You want
private enterprise to undertake education mostly,
whereas we, at least, | certainly, stand for the
society to undertake this responsibility. 1 do not
want commercial managers of education. You
seem to believe in the philosophy of capitalism
and private enterprise in education, and | do not.
You do not want any textbooks to be prepared
by the society, by the Government, by the nation
as such but only privately done. | believe, and |
think, many other colleagues believe that the
teaching materials must broadly subserve the na-
tional ideology enunciated in the preamble to the
Constitution—socialism, democracy and
secularism. How are you going to ensure this
unless there are some broad teaching materials
subserving these ends and prepared by the
society, prepared by the Government and
prepared by the country to be used in the
country? And also, how are you going to
promote national integration unless you give
attention to this aspect? We know that in the
past, .communal poison was spread through our
educational institutions. | have heard myself
many examples given in

this House as to how communal poison was
spread through our school curriculum some
five or ten years ago. And today—it is not a
party thing for me,
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it is a matter of convictions—again | feel that
the communal obscurantist ideology of the
RSS is infiltrating into-our educational
institutions, from the schools to the colleges
and to the universities. My friend her,
mentioned one college. the Rajdhani College. |
do not want to take the names. But the fact
remains that today they are infiltrating, they are
trying to entrench themselves. | have nothing
against the people individually. I am talking of
the communalist, obscurantist ideology, and
that is taking hold of our education and our
educational institutions. That is why, we have
stood for education being i, the Concurrent
List. It is not a question of dogma. We must
ensure that the content of education is secular,
democratic and socialist. And also, ther, is
another point. You are making these national
policies on education. And who is to ensure
that they are being implemented? When the
subject is in the Concurrent List, it does not
mean that it is only a Central subject. It will
only mean that the States implement the
schemes, but the Centre has also the right to
ensure, to over-see that they are being
implemented. (Time bell rings).

Finally, Sir, 1 will make one or two points.
One is the question of Vocationalisation. | do
not want to enter into the controversy of 10
plus 2 plus 3 or 8 plus 4 plus 3 or whatever
you like. I think, | will ask the hon. Minister t,
clarify the position. 1 am getting more and
more confused as to what really is the policy. |
do not want to enter into it. But it has been
accepted that there shall be an attempt an
effort, a massive effort at VVocationalisation of
education in between 10 and 12 classes. It is
on that that | would like to mention just one or
two/ points.

Sir, | am speaking from experience. If you
want to succeed in that, do not" split those who
work with the hand? and those why work with
their iminds. What | am saying js, let there be
art
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opportunity to move from one into the other.
Let not an inferiority complex b, given to
those why go in for skilled straining. Let them
not be condemned, as second class citizens.
Let them have an opportunity also .if they
demonstrate merit, to go to colleges and uni-
versities. (Time Bell rings). This way, if we
say that this is the terminal jstage, if we say
that those whg are not good enough to go into
the educational stream, will gc into the voca-
tional stream, we will be inviting disaster for
vocationalisstion. That is why it has not mad,
progress during the last one year or so. | say,
therefore, that the skill-based education
should not be isolated and divorced from the
knowledge-based education and that the
relationship between education and labour
work, productivity, skilled training, should go
together all along in one form or other, from
the beginning to the highest university
education. Of course, thera will be some who
will go only for one or the other form, but let
us provide for flexibility so that the scheme
does not come to grief. This is a good scheme.
Let it not come to grief for fear that if we go
in for vocational education, it is good for
nothing, and we will be considered as second
class citizens. Sir, |1 do not want to speak on
higher education because the time is not there.

THE VICE-CHAIRMAN (SHRI -
SHYAM LAL YADAYV) : Please conclude
now.

DR. V. P. DUTT: | hop, that there will be
a, opportunity, when we discuss the
University Grants Commission Report, to
speak on higher education.

Sir, here 1 would just like to make one small
comment about it. The University Grants
Commission has produced an excellent report
on the deve- | lopment of higher education in
India, a policy trend. We should seriously
consider this report and subsequently discuss tt.
Sir, 1 would like to com- ' -mend th« University
Grants Commis-
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sion, ity Chairman, Prof. Satish Chandra,
other office-bearers as well as the members of
the Commission, for the work that they have
done. Therefore, 1 would only like to point
out the problem pinpointed by them, and that
is that this system has become a gigantic
monolith, very difficult to move or change.. ..

SOME HON. MEMBERS: At what Page
is it mentioned?

DR.V.P.DUTT: and in spite of
ity achievements, which are by no means
inconsiderable, it has proved itself to be
inadequate to meet our national needs and
aspirations. The system maintains a set of
double standards. A small minority of edu-
cational institutions at all levels is of good
quality and compares favourably with those in
the developed countries. But this core of good
institutions is surrounded by a large number
of institutions wher, although there is open
door access the standards have deteriorated.

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAYV): Please con
clude now.

DR. V. P. DUTT: | am concluding, Sir.
These are the aspects that have to be given
attention and | would hke to emphasise what we
have been say- -ing, what every friend of
mine here has said, namely, that our educational
system should not be by the elite, for the elite
and of the elite only, and that, at the sam, time,
we should not get into fanaticism, whether of
the language type, whether of the ritual or edu-
cation type or whether of the methods .Of
education. W, should not get into any kind of
fanaticism but w, have to make a national
effort to make our education relevant and labour
oriented. Fo, this, | would suggest that the hon.
Minister of Education consider calling-*
meetings at various levels of the
various political parties, of academicians and
of others, for making such a national effort fo
change, or for arriv-
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ing at, at least, the minimum consensus, and
also at the State level, where it is most
important, and also at the grassroots level,
where the community must be involved;
where all the leaders of the community must
be involved. OTime Bell Rings.)" Let that be
done. | would, once again, like to make my
humble submission to the hon. Minister any
say that let that be done in order to change
and overhaul the educational system of India.

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAYV): Mr. Chanana.

PROF. RASHEEDUDDIN KHAN
(Nominated): One minute, Bir. Vice-
Chairman. | had submitted to the Chairman
the day before yesterday that somehow it has
become the practice that the nominated
Members, who remain unattached, are only
called at the fag end of the debate. | have
submitted it for his consideration. While 1
appreciate the role of the parties in this
system, the entire purpose of functional
representation by persons like me is not worth
its attention if we get the opportunity by 7 or
7.30, at th, time whe,, the House is exhausted
and when the Minister is overwhelmed by the
rich ideas and the wise words thrown from
there. Therefore, as an act of protest, | would
like to walk cut of the House for the first time,
because | have spoken to the Chairman, |
spoke to the Deputy Chairman and 1 wrote to
the Secretary-General also and | find that no
attention is being paid to our legitimate right.
If our voices are not worthy of being heard , .
(Interruptions).

DR. V. P. DUTT: May | make a sug-
gestion? Actually, if | had known, | would
have given my time to Prof. *Rasheedudtiin
Khan. Therefore, | would request you to call
Prof. Ra-sheeduddin Khan earlier and | would
request Prof. Rasheeduddin Khan not to carry
out hig walk-out. In fact, | would have gladly
given my time to him.
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THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAV): | think Prof. Rasheeduddin
Khan ;»ets time every time. On the External
Affairs debate also, he got th, time. What can
be said about it? The parties are there; they
have got their own time. We have to go by the
party-line. How can separate time be given?
He will get his time also. One person from
'Others' has been called already.

PROF. RASHEEDUDDIN KHAN: I have
submitted that while | respect the parties'
role—and | am writing a long note—I think
after the first round of the parties is over, you
should show indulgence to those who speak
very rarely and speak either on educational or
foreign policy or on problems of national
importance. | never take part in the Question
Hour; | have never given my name for the
Calling Attention, because | think that my
role is very limited and specific. And when
that specific rol, is over-ruled, what is the
purpose of my staying on for hours? | am not
interested to hear mv own voice if you think
that my voice is not worthy of bein? heard by
clhers.

(Interruptions).

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): One Member
from 'Others' has already spoken in
the first round and we are now taking
the second round.

SHRI DEVENDRA NATH DWIVEDI:
(UttarPradesh): Sir, on a point of order. And
that is, as has been made out by hon. Prof
Rasheeduddin Khan, I think it is ridiculous \n,
haye an educationist and an exp®™* o”
external affairs of the ftature of Prof “ishee-
duddin Khan to. . ..

(Interruptions).

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): But this vou see. i
have already said that ont person from 'Others'
has spoken.... (Interruvtions).
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SHRI DEVENDRA NATH DWI-

VEDI: | am referring to the manner in
which the Chair and the Secretariat
prepare the list. | am only referring

to that. My request is, once the first
round of the speakers is exhausted,
immediately, he should be also

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAV): Let me explain; perhaps, you
are not aware as to how many persons have
already spoken. We started with Congress,
then Congress I, Janata, CPl, ADMK and one
from amongst the 'Others and these persons
have already spoken. What can be done?

SHRI DEVENDRA NATH DWI-VEDI:
Who-so-ever is responsible, | feel Prof.
Rasheeduddin Khan is oeing wronged and we
strongly protest against thg manner in which
he is being called at the fagend. . . .-

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAYV): That can be discussed with
the Chair and we can arrive at an agreement.

SHRI BHUPESH GUPTA: Sir, we have
been discussing this thing. | agree with him
and | agree with Prof. Rasheeduddin Khan
also very much. In such matters, Sir, you have
to follow your own rule. Sir, the practice in
the past has been, especially when the
subjects like this, science, education, culture,
etc., are discussed, those who are particularly
conversant with these subjects—and in fact,
they come to the Rajya Sabha nominated on
the ground of being connected with them-
should .get priority. Sir, | do not mind

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YAPAYV). They got the chance.

SHRI BHUPMH GUPTA: | think one
round should go to the parties....
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THE VICJE-CHAIRMAN (SHRI SHYAM
LAL YADAV): There is no denying.

SHRI BHUPESH GUPTA: Then an
Independent Member should be called. As far
as | am concerned, in such matters | am in
favour of them even if you like that some of
the parties may come later. Let us hear Prof.
Rasheeduddin Khan.

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAV): Everyone has spoken...

SHRI BHOLA PASWAN SHASTRI
(Bihar): Sir

THE  VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): Please.

st W aEEE mwest (freTe) -
awn wga F F NfEA M ¥ H ard
ottt & Iawr ¥ A AwEar goo
AT TEEr Tlo TIGET @A &
S wrgAT § & AR AeH FIATE |
gafey fa & ot ¢ a7 § 57 A=A 37 a¢8q
FORSE Y AETE IA F AW HI
gAY =1 4T e | o fasiaw & AT
A F At o7 ag AT F | AR I
fF q1et F1 T *T Trgw fawa § w5
gadl arEt % AraT sure E *fET IR
J9T IH A=A FT AIGE W F1 fREAT
anfgn | & mrewt ) wEa F 5 wed
IR FRMRE A8 fear AT F qf
fedt o fogrea 2 1 § 7991 RgQT @7
g 1 K1 TEIgES @w AN agt miw
I q4T &1 &1 7w i fgm e
3% fg1 dm 71 T Tifen 7z 70-
g {aed fY @ & | 3R dAvcdia angg
& Ix¢ 57, fraea fawt afea ag -
3z ARY ET AF | ST A6T G v w4
# Gg 9T FLA1E AT AT o3 frge
FWIE B 37 & Fgdew R g
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¥ faes oifgd | T goET o
T E T AT ] ) IR v AT
faerar =nfag o

SHRI DEVENDRA NATH DWI-VEDI:
You should revise your decision.

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAV): He will get his chance.

$t ey et aEe Ay
2 T o1o wiiggeT @@ 3 1w fan

STy T 4

DR. SARUP SINGH (Haryana)'-. Sir, Prof.
Rasheeduddin Khan may be given a chance. |
withdraw my name.

(Interruptions).

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): | have called Mr.
Chanana. After him, | will call Prof.

Rasheeduddin Khan. Other parties will suffer.
Dr. Sarup singh has withdrawn his name.
{'Interruptions) Members should not be so
much sensitive on this. | would request the
leaders of all parties to discuss the whole
matter of allotting time to different parties
with the Chairman and the Secretariat. They
prepare the list. | have to go by the list which
is prepared here. One or two Members are
always accommodated.

SHRI CHARANJIT CHANANA (Delhi):
Sir 1 shall comment only on a part of the
process started by the Janata Government ever
since thoy came to power; in fact, right from
the day when they released their election
manifesto which was full of slogans. | am
touching only a part of it. In this process of
undoing all that was done in the past, they
should give exemption to a few subjects
which are very delicate subjects like foreign
affairs, ;s | had submitted the other day in this
House. Perhaps, education is a more important
subject which should be given exemption, not
only exemption, but it should also be given
national attention; it needs the national atten-
tion, of people who are living today. |

1039 RS—9.
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am purposely saying 'people living today'.
When | am saying people, | am including in
this particular category, the policy-makers, the
educationists and the experts. They have one
accusation on them today. Everybody is saying
that the problem today is the generation gap.
Now, why and how this generation gap came
into existence? How is it being felt by the next
generation, the children who ara ten years
ahead of us? They also feel that we do not live
today, but that wa live in yesterday.

My hon. friend was talking of the system of
education which our elders had, when they
did not have any books at all. They read
without books. They became educated with-
out degrees. That was a wonderful system. W,
did not call them ‘educated’. But they were
more than that. Their outlook was very rich.
Now, you have a system which is a different
one. In fact, you were born in a system which
was an imported one. We have to get out of it.
This will not be a simple exercise.

Now, Sir, before | go on, | would like to
start with a few presumptions and | would like
my friends to bear this in mind whenever they
make such statements. Mahatma Gandhi is the
Father of the Nation. Besides that, he was a
great philosopher. One very important thing
which he said was that he should not be
quoted in future. He said 'Don't quote me in
*uture; quoting me in future in words would
be misquoting me. He might have said one
thing in one situation and another in different
situation. Therefore, when one is quoting
Gandhiji and when one is trying to say that the
system followed by the previous Government
was in contradiction with tha Gandhian
philosophy, he is absolutely wrong,
howsoever highly placed an educationist he is.

Now education policy in a society must be
oriented in its social, cultural and
philosophic outlook  for
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. tomorrows to come. While we live to-

day, we learn from yesterday, but we build
infrastructure for tomorrows to come.
Otherwise, the next generation ' "will not
pardon us at all; that is the =- very important
thing.

Sir, a wonderful Committee that the hon.
Education Minister created . as the President of
the NCERT was the Patel Committee to review
the curriculum for the 10-year school. Now |
would give a preamble to this report, which the
Members must Anow, that this Committee was
created at a time—in fact, | wrote an article and
it was published in ctalily newspapers—when
promises and counter promises were made by
the Ministers, statements and contradictions
were made by the Ministers and even by the
Prime Minister. In the field of education | can
give you a list, a statistical table, where the hon.
Education Minister has made one statement and
the hon. Prime Minister has contradicted it. And
this is a change that we see in the newspapers
and all oi you would agree with me on this, and
that is a very horrifying phenomenon created by
this.

The other day | made a submission in this
House and the hon. Education Minister was
kind enough to have given it a jargon of
beautiful English vocabulary. | wish that that
beautiful jargon could evolve a system, but
unfortunately, that does not evolve a system.
My submission that day was that you have
already created a confusion. | would,
therefore, like to request that you have an
opinion poll conducted on a scientific basis,
involving educationists, teachers, parents and
children, because all these plus many more
people are partners in the system that you are
trying to evolve.

| started with this Committee. In Geometry
we used to prove theorems. We were given a
theorem and similarly, a theorem was given to
this Committee, it appears, that they
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h&ve to prove that the system evolved by the
NCERT was not good. Had they restricted
themselves to the syllabi, it was all right, but
the t"rms of reference of the Committee Were
wider. On page 2 of this Com-' niittee's Report
it is said:

"In the opinion of the Committee the
terms of reference were wide enough not
only to permit a review of the objectives and
scheme of . studies set out in the document.
‘The curriculum for the Ten-Year School'
but also to identify the principles for
formulating a new scheme."

So, this Committee was almost made a big
commission. Fortunately, the Committee
starts with a very good paragraph which only
is to enlighten the people who want to un-
derstand the exercise which was undergone by
the system, ignoring the first para. The first
para says: The recommendations of the
Education Commission—i.e. the Kothari
Commission 1964—66—this is very im-
portant—worked for a period of two years
whereas this Committee which Claim to
convert itself into a commission worked only
for a few months and produced this report,
including the time consumed in its printing—
were considered by the Government of India
and the Resolution on the National Policy on
Education was adopted after consulting both
the Houses of Parliament i, 1968. Now after
the National Resolution of Education was
adopted the first part of the implementation
was initiated at that time it-Self. Now | would
like to draw the kind attention of the House as
tilso the Members who talk of the rural
education being ignored etc., that this
particular commission—the hon. Education
Minister would know it better than me—
consisted of 12 task forces and 7 working
groups. See the composition  of each task
force.
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I would just like to give headings of th; task
forces which are very o important in the
discussion here because that would only give
you the coverage of the commission.

No. 1 is the task force on adult education.
No. 2 is the task force on agricultural
education. No. 3 is the task force on
educational administration. No. 4 is the task
force on educational finance. No. 5 is the task
iorce on higher education. No. 6 is the task
force on manpower. No. "7 is the task force on
techniques and methods in education. No. 9 is
the task force On science education. No. 10 is
the task force on school education.

‘These are the task forces, ,,and then “you
have got seven working groups «on these.
This is not a simple exercise. This is a
Commission  which econsisted of top
educationists in the country, the policy-
makers, the aca-demisians and applied
scientists. Therefore, to have ignored this hy
just creating a theorem for a Review
Committee is not a proper thing at all.

My second point is this. 1 would cnly like
to draw the kind attention 'Of the House to the
magnitude of the subject with which you are
dealing. According to the population figures
of 1971, the school education system covers
the age group from 6 to 19. | am not trying to
create that equation. | will talk about that
when | come to 10 plus 2 plus 2 or 3. In 1971,
out of 54.71 crores, the 6—19 age-group,
which is your ultimate aim to be educated—I
am talking of the whole thing in terms of your
slogans about education—is 19.56 crores. In
1976, the estimates say that out of 60.19
crores total population, 22.27 crores lie in 6—
19 age group. In 1981, out of 67.20 crores,
this would be touching 25 crores. The
estimates are 24.44 crores, but then these keep
on revising. In 1981, the figures, as they stand
today, would be 24.44 crores.
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Now the reason why | am resorting to these
statistics is that you have to deal with the
future of 25 crores of the children of this
country. This is not a small thing. That is the
population which touches the population of
the United States of America. The process
having been already evolved by the
Commission— which you are still trying to
play with; it has not yet been finalised— 1
would say that this is a very big call to you.
You are a great nationalist also and you are a
great educationist also. My only appeal to you
is, if you think of covering the children, who
would be in the age-group 6 to 19 in the year
1981—1 am riot wanting you to go far off—
these will be 25 crores. You have to decide
how much of this population would be
imparted education and what type of
education you are to impart to them. The
second important thing is what would be the
product out of this education.

My hon. friend, Dr. V. P. Dutt, has just
talked of the NSS figures which are old
figures. | would like to give you the latest
NSS figures. The 27th round of the NSS puts
the unemployment figure at 40 million. He
talked of 19 million. You can see the
difference between the last round and this
round. It is almost hundred per cent increase.
What is going to happen in future? I will give
you a break-up of the age group of the
population between 6 and 19 who would be
coming forth for employment In 1981, you
will have to think ,f employment for 7.33
crores. Now if you keep both these things in
view—this is my submission to you—and try
to see the magnitude of the whole problem,
you will realise that such a problem should
not be dealt with at all at a casual level
because that, you would r-gree with me,
would be a national crime. | would hke to say
as a student of economics that a new mould
given by the Patel Committee has
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[Shri Charanjit Chanana] already extended
the structure of education. I am now talking of
the economics of the system that you have
already initiated. A new mould given by the
Patel Committee has extended the structure of
education because now you ihave created a
wonderful distinction between the structure
and the content. You are now putting more
stress. The new method given by the Patel
Committee extended the structure of the edu-
cation system to the 26 States and Union
Territories. 1 would only like to tell you one
thing that Keraia was the first State in 1967-
68, immediately after the National Resolution
was accepted, to have adopted this system.
West Bengal, Maharashtra and Tamil Nadu
accepted the whole system in 1974 although
Tamil Nadu has now adopted the curriculum
which has been given by the N.CIE.T.
Karnataka and Andhra have already adopted
the system. This is besides those within that
group of 26 States and Union Territories. |
would like you to feed the imagination of all
of us as to what is going to happen to the
system which started in 1968. What would it
cost if you put the whole system in this reverse
gear? The system was, in fact, introduced on
1-5-75 by the N.C.E.R.T. The expenditure
incurred on evolving the system, the effort put
in, the experiment about the cost borne by the
children are very important. 1 am not talking
about the budgetary provision in terms of
money spent by the State Governments and the
Central Government. | am talking of_ the
tremendous cost "which is to be evaluated in
terms of impact on the children when you
reverse the whole thing. My basic qu-astion to
the law-makers, the policy-makers and the
implementors of the policy, the educationists,
the experts is that they have the responsibility
because they are acting as the custodians of the
future of today's children and, as such, do they
have the right to feed them  with
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their personal  prejudices and predilections?
Do they have the authority?' These are the
issues. Can they poli-" ticise the system of
education?

| agree with the hon'ble friends: who have
raised the issue that the system of education or
the management ,f the institutions is being po-
liticised in a very big way. These political
forces are trying to create national networks
wherefrom they would be able to generate
their political systems in the educational
institutions. 1 am reminded of one of my great
teachers that the object of education is to
generate and create such students as have the
power, as have the capacity to discriminate the
right from the wrong. If you have already
biased the whole system and if you are going
to feed the system with political fuel, then you
can imagine what you are going to have—
whether you are going to have a democratic
State or a theocratic State or a State which
would be hued in whatever colour, whatever
input you put into it. That input would decide
whether it should be 8 plus 4 or 10 plus 2 plus
3.

The system of education in our country has
also had one richness. | hav, to remind the
hon'ble Minister and the Members that we
were told-by our elders to respect our teachers
as Guru Pita. That is what we are trying to do
for the simple reason that there is confusion.
What is happening today? There is cleavage
between the teacher, the parents and the child.
By generating new confusion what are you
doing? In the earlier system they were meeting
the teachers and the students. They would
discuss the whole system. | would give you the
example of a man who headed the
group of 6 P.M. 'mathematicians. He is a
person who happens to be a mathematician, a
professor in an American university. This man
did
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not agree with the American system, or the
system, of modern mathematics, 4he way
America has evolved it. He also did not agree
with the Soviet system as the Soviet
mathematicians had evolved it. Now you
would agree with me that this is one science in
which our country is very rich with experts and
academicians. This is the country where the
birth of the concept of zero had taken place.
But zero should not be equated with no-
thingness. It is a mathematical concept. That is
supplemented by one particular fact, as many
hon. friends said here, that Indian ma-
thematicians, Indian physicists and Indian
scientists abroad—I am talking of Indians in
advanced countries—are having status which
has won them Nobel Prizes and other
international prizes. Now you have to evolve a
system for 25 crores of people where you
produce not two or three Nobel Prize winners
but you will have to think of starting with 25
Nobel Prize winners or more than that. If you
have to do that, you will have to be very
serious about it and you should not at all .be
casual about it, just by appointing a committee
which will give you a product that you want.
(Time.btll rung.)

The social, political and  economic
infrastructure  of the country demands
from the futurologists in the country the
evolution of a system. This is a very
important challenge which I am throwing to
you. You will have to evolve a system
where the children of the Scheduled Cas-
tes, Scheduled Tribes and other
backward classes are educated and brought
up in an environment, in a system, so that
by the time they are grilled out of the system
of education they are the top citizens of  the
country and they are as brilliant sociologists,
scientists and experts including,  of
course, politicians, as any other. | am
not depriving these lower  castes the
opportunity to produce politicians also.
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SHRI K. K. MADHAVAN: You have said
"lower castes". There is no lower caste  or
higher caste here.

SHRI CHARANJIT CHANANA: |
am sorry, | did not moan it. The
criterion should be an optimum sys
tem for the country. We would like
you to take it as a challenge and
accept it as a challenge so that this
system  of  education would raise
a class which would not like to be
classed as Scheduled Castes and so

on. Why should the child of a
Scheduled Caste always remain at
the same level? The educa

tional system should be such as
would give top priority to  the
Scheduled Castes, Scheduled Tribes
and other backward classes in differ
ent parts of the country and to start,
with, first priority should be given
to convert them as top citizens. Not
only should they be given school-
going facilities. My suggestion to you
is that these children should have
boarding  schools. They should not
only be provided with teachers, books
and other facilities but they should
also have an environment.
The system of education
should be able to  create
an environment which we used to have lons
ago in the ancient ashrams of oui s where the
ch Ur en used to be sent away lor education.
My first schooling was in an r shram where |
was sent away from home. The institution of
ashram was created for the simple reason that
there should be no difference between the
child of a rich man and the child of a poor
man, where they were only students and
where the guardian of the students used to be
the teacher, the guru. The guru used to enjoy
the status of a father to them.

My challenge and my submission to the
Janata Government is that if at all they want
to do a thing like that, they should evolve a
system which would give top priority for
giving education to the Scheduled Castes,
Scheduled Tribes and other backward classes.

Thank you, Sir.
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PROF.  RASHEEDUDDIN ~ KHAN: Mr. | the largest country of the non-aligned
Vice-Chairman,  Sir, let me start first by movement, and a country which has
mentioning that what | submitted for your | committed itself to the building of a* new

consideration was no reflection on my
friendship towards you. As a matter of fact Sir,
I feel very much overwhelmed by ths
spontaneous response which | have received
from the Leader  of the Opposition, Shri
Kamlapati Tripathi, the leaders of the Congress
Party, shri Bhola Paswan Shastrl, the leader
of the Communist Party, Shri Bhupesh Gupta
Dr. Sarup Singh of the Janata Party, my friends,
Dr. V. P. Dutt, Mr. Dwivedi, the
Union Minister of Education, Shrimati
Barkataki and my friend, Mr. Sinha, Minister
of Parliamentary Affairs, indeed from all
quarters because | was submitting about a role
which | think has some relevance to the
provision for representation of functional
groups and functional interests, and | wiH
have occasion to submit it a little later. The
hour is late and | would not like to go into the
many  aspects of the educational policy
notes on which | was trying to make this
forenoon; | shall restrict to only a  couple
of its aspects.

I can do no better than begin by
appropriately reverting the attention of the
House to the Independence Day broadcasting
message of the President Sanjiva Reddy. He
said many things. | quote.

"The country's political system can
function only within the framework of
accepted norms."

"There is need for an ennobling

vision oi a resurgent India, imbued

with a crusading spirit and an ex-hilirating

sense x>i participation in acommon effort".
"A credible gap should not be -al-lowed to
develop between the massof our people and
those jn position of authority."

He has given voice to the sentiments of- his
compatriots in this rega'd. Therefore, | approach
the problem of educational policy with certain
trepidation, with a certain sense of seriousness,
especially because we are talking of the
educational policy of the second i most
populated country in the world, '

educational policy. Therefore, | submit that
like the foreign policy, the educational policy,
in all fairness, ought to be a policy of national
consensus, at least in its broad perspective and
the larger strategy of implementation. The
policy should not get vitiated merely by the
change of Government or shift in
administration. In fact, | submit that during the
last 30 years, one of the achievements is, if
one can say within modest limits that the foreign
policy and the educational policy have by and
large remained the-policies of national
consensus, and this' A was taken as axiomatic.
There had been a universal commitment to
the values of democratisation of politics,,
secularisation of society, socialisation or at
least increasing social control of the economy
and the means of production, and | will add
inculcation of the values of composite
culture in order to comingle the many streams
of regional and linguistic diversities into an
ever  expanding mighty river of national
sustenance that would not dry up the myriad
streams that voluntarily, inevitably and
regularly flow into its confluence, but in
addition expand as a consequence of this.
We had  also-sought to reconcile our rich
socio-cul-tural heritage with the vital elements
of global techno-scientiflc culture and the
temper of enquiry, rationalism and,, humanism,
in order to become effective” components of the
growing and interdependent world famify of
man.

We thought that the magesty of our system
and the vitality of our democratic experience
especialy in education would not be tampered
with merely by the change of Government.
Since the challenges remain more ° less the
same, the instruments of implementation also
ramain the same and the general direction of
Parliamentary control and vigilance is in tact,
hopes were raised that the Janata Party would
not depart from the path of*-national consensus,
but I am sorry to say that when one examines
very carefully the shifts and turns, the with-
drawals and marking times, the hesi-
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tations and capitulations, the inertia | and non-
action in the working of the j Union Education
Ministry as exhibited j 'in the past 16 months,
one gets al- 1 most possessed by a sense of
disquiet and despair, no less than by a mood of
indignation and anger.

Sir, those who ?ay that they are happy under
all circumstances and satisfied in every
situation they face, are, | subimt modestly,
either sublime hypocrites or ridiculously
insensitive characters. | confess that when one
looks at the future of the country and the
prospect of national development, with which
everyone is concerned, even elementary
patriotism should make one alert and vigilant.
Sometimes, therefore, one feels very
concerned and angry.

My basic submission in all seriousness for th,
consideration of the Minister and the Ministry is

that the Janata Government's Education
Policy has generated  confusion,  cynicism
and demoralisation in the ranks of the

teachers and the taught as well as in a large

cross-section of our citizenry, by
contradictory statements, needless
experimentation  and, above  all, by side-

tracking the national consensus en the goal and
strategy  of education. While the Congress
Government used to drift and drift tragically in
matters of education, the Janata Government,
it appears to me, is almost out to wreck
the very edifice of national education and
culture which  has been assiduously built over
the last thirty years. | am pretty sure that the
Education Minister would be startled by this
statement—and in his unenviable innocence and
becoming naivety might even feeT  offended.
Nothing farther for me than to offend persons,
certainly not a person whose patriotism a™
liberal outlook are  as manifest as those
of Dr. Chundef. But let him and others in
the Ministry realise that some of  us" who have
honestly and " patiently watched the working
of the Ministry for a year and a half, without so
much .s openly criticising in public, have now
reacheda stage where
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silence wouTd be tantamount to conni
vance and repugnant to the very ethos
and  expectations of a parliamentary
system. Therefore, | submit for your
consideration some aspects.

Sir, it is , fact that when we talfi: of policy
process, we talk of at least six components.
Firstly we talk of identification of goals and
objectives. Secondly, we talk of formulation of
a National Perspective for policy perception
and policy articulation. Thirdly, concretisation
of proposals, steps moda-* lities for each
component of policy. Fourthly,
implementation.  Fifthly/, monitoring  of
implementation process for rectification or
modification of the' direction and pace. Lastly,
performance evaluation at periodic intervals. |
do not have time at the moment to go into each
of these components. But for considering the
performance of the Ministry, one can judge on
all these counts as to how it has worked. There
is neither time nor occasion at tbe moment to
dilate on this theme.

Briefly, let me say that the Education
Ministry is at least ambivalent and,
therefore, confused and is  confusing others
about the goals and objec-. tives and the
national perspective. On the ong hand, we
have an excellent document prepared by
the UGC in February 1978—mention  has
alre?dy been made about it by my friend Dr. V.
P. Dutt—entitled "Higher Education in India—
A Policy Frame"; and, on the other hand,
we have a whole host of pronouncements and
speeches by the hon. Education Minister
and administrative arrangements made
by the Ministry which are reported in the
press. There is | submit, an apparent
conflict  of position  between the two. In
fact, it i nothing new in this country that the
printed documents are prepared by
experts and well-meaning  bureaucrats, and
the policy pronouncements are made hy
active politicians, and a careful content analysis
would reveal a deviation between the two.
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Apart from divergence in goals and
perspectives it is at the implementa

tion level, | submit, that—this is a
very important level—the areas of
change and compromise become evi

dent. Let me give a single example.
The UGC document rightly emphasises
the three weakness of our system,
namely, dominance of the models and
value system adopted during the colo
nial regime; secondly, maintenance of
a set of double standards on. for the
affluent  few and the other
for the miserable millions; thirdly, the
proportionate benefits of education accuring t,
the upper-middle classes to the neglect of
backward classes. Therefore, the document
very rightly suggests a drastic overhaul
through the introduction of "a modern
scientific outlook” by promoting “ethical
values and human welfare enshrined by
science and technology and promotion of
rational outlook, a scientific outlook", etc. etc.
In this spirit, among other things, adult
education is to receive high priority. The
document says that the programme of adult
education should strive to make all adults of
age group 21'—35 functionally literate, and
lay the greatest emphasis on the non-formal
education of the youth (age group 15—21); a
massive programme of motivating adults and
enthusing and training voluntary workers will
have to be developed. All this is laudable. All
this is welktaken and bright. But Vfien what
happens? What happens is that the RSS is
invited in a big way to permeate the entire
programme of adult education. Let me add, as
a democrat | have no objection to RSS
sworking there. | think the vision and strength
of India will fight all negative forces. | have
friends among the RSS. Among the RSS |
have Bhan-daris, J have Vajpayees, Advanis,
Sinhas, etc. But the fact remains that when
you invite the RSS in a big way, you are
inviting agencies whose value orientation,
whose  major  premises of  national
development, whose entire approach to
politics, are too well known to stand
scrutiny or any deeper
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analysis. And what is interesting is that here |
have the ORGANISER' dated March 12, 1978
in which it is said; In the meeting of the Akhil
Bharatiya Pratinidhi Sabha of the RSS which
met between March 2 and 5, 1978 which
incidentally is the highest poJicy-making body,
they have adopted a resolution "The ABPS
accepted —I underline this word—the Union
Education Ministry's invitation—1 would like
to underline these words!— to help educate 10
crore illiterates in the 15—35 age group and
called upon swayamsevaks to extend active
cooperation to make the scheme a complete
success." It was noted that out of these 10
crores in this age group as many as 6 crores
came in the Hindi area. Firstly, before ex-
amining even the nature of the RSS, particularly
in terms of their value orientation, | would like
to ask: Did the Education Minister invite the
RSS? If so, would he kindly lay on the Table of
the House the letter or the communication or
the transcript of his oral invitation or whatever
is relevant? Did ™ invite other organisations
also and what are those and when? The ' ABPS
says it accepted the Union Education Minister's
invitation. What is the text of the letter of
acceptance and what are the grind pro quo
involved? Since the ORGANISER' says that
there are 10 crore illiterates in the country, and
of these about 6 crores are in Hindi area and
assuming that at least the RSS will be interested
in the education of the 6 crore illiterates in the
Hindi area, if we calculate at the rate of 10
paise per head, for six crores the amount comes
to Rs. 1 crore per annum. Is it the intention of
the Education Ministry in order to help an
organisation which it has invited to subsidise it
in order t, fight illiteracy in India? These are the
problems. | am again speaking in a non-partisan
manner. | have never spoken about the RSS
earlier. But | would like to submit that the
values of our national life and the consensus
thereon are very clear, namely rationalism,
secularism, democracy and if not socialism at
least commitment to egalirananism, that is,



273 Discussion o

treatment  of alj as equals. | would like to
know whether the Education ' Ministry has
examined whether RSS ‘'“subscribe  to
these values. | would welcome  RSS's
interest  in change-changing even the Imam of
Jama Masjid, Bokhari. Indianisation should take
place in the process of development of RSS. |
would like RSS to be indianis-ed. But by that |
do not mean they i should stop with th,
ancient age orstop even with the medieval
age. |lwouldlike them to become the in-
heritors of the entire civilisation and culture of
India together with the rich medieval culture
and together  with the scientific temperament
of this period. In other words, ,1 would like
them to forget their past and become the
authentic rational Indians. If su, RSS is
welcome. This aspect is important because |
understood that Shrimati Subhadra Joshi, the
President of the Congress Committee here wrote
to the Education Minister ~ some time
back. Since | have been associated with an
organisation called Educators for Socialism,
Secularism and Democracy, | am concerned
to know the Education Minister's views in this
regard. Is it necessary to recapitulate in
the House the entire ethos of the RSS? | do
not think so.

Let me now go to another point. What is the
policy towards secondary and higher education?
If you have a look at the policy document,
certain approach emerges. But the fact remains
that the entire experimentation of what is known
as playing;—with figures such a5 10+2+3 which
has now become 8 + 2+2+3 is all leading to
tremendous  strain  on the  academic
administrators on the one hand and a large bulk
of our young people on the other. Has the
Education Ministry worked out the implications
of the inclusion of higher education in the
Concurrent List? What is the implication of
shifting higher Education from the State List to
the ~ Concurrent List? What is the policy? Is.it a
fact that attempt is being made even at this level
to resurrect unreason, parochial outlook,
communal
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orientation and even obscurantism by allowing
people belonging to Parties, who all the time
advocate all these, to play a very big role in the
field of education? For instance, some-times
reports come from Rajasthan that about 60,000
teachers at the primary and secondary school
levels have been inducted having close
association with , the RSS. Is it a fact? J would
like the Education Minister to clarify this. |
would like to find out whether the withdrawal' of
text books of the NCERT....

! K TAET ¢ WTRY gT T

H AT v Q:ﬂ'om%zgrgl T

¥ & aewr feng @ oam &
(Interruptions’) SHRI

KALPNATH RAI: Stop. Mr.  Deputy
Chairman, we w*t to hear him.

PROF. RASHEEDUDDIN KHAN: My
friend's agitation is very well founded.
Had | been in the RSS I would have been
offended to hear all these.  Let my small voice
of reason be heard inside the House. | would
like to sit down and talk to him later. | think the
way the NCERT books have been withdrawn
under the surreptitious  attempt of an
anonymous letter emnating from the
Prime Minister's Secretariat, to put it mildly, is
extraordinary. After all the Education Minister
is expected to examine the entire episode. He
belongs to the undivided Congress  Party.
He and his illustrious forebears have played
a very important role in the national movement
I am aware of it.  When you withdrew the text
books, did you examine what happened?  Th,
vacuum created by the withdrawal of these
textbooks would be filled by academically
unsound, wrongly focussed, cheap
textbooks, which  would be coming into
the market through the process of cheap
commercial competition in different parts of the
country. So, what was the reason for the aboli-
tion of the Boards in the different
subjects?  Have you been able to appoint an
alternative Board of Professors? I can
understand  that  the
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[Prof. Rasheeduddin Khan.] ,

policy-orientation of the Government approves
a certain type of people and it does not approve oi
a certain type of people.  Probably, some of us
would not b'e interested to work in such an
atmosphere. But has an alternative Board 'of
eminent historians and political scientists and
sociologists  been appointed? This is what
one would like to ask.  On the one hand, respect
fo, the autonomy of the university is being
mentioned day in and day out and, on the other,
an attempt is being made to uproot and encroach
on ihe autonomy of th, university. | am
very much hesitating to talk about the
Jawaharlal Nehru University. First of all, |
belong to the Jawaharlal Nehru University
and | have been there since its inception and it
wiH appear as if | am offering an apologia on
behalf of the  Jawaharlal ~ Nehru University.
Nothing of that sort. The Jawaharlal Nehru
University and its distinguished faculties are
capable of taking care of themselves in any pub-
lic debate. That is not the point. But one- thing
I was trying to say. The manner in which the
inquiry was conducted into the charges and the
manner which it has been advertised are all very
alarming.  Firstly, | was @ Member of th,
Executive which went to see the Chancellor and
the Chancellor made it very clear the inquiry was
being conducted within the framework of  the
University's autonomy and he ! mentioned: "I
as the Chancellor am doing it.". Strictly
speaking, in terms of the Act, my impression is
that except for the Visitor, nobody is entitled to
institute an inquiry. It may be internal
inquiry by  the  University body. For example,
the Executive Ccuncil of the University could
institute an inquiry and thg Chancellor can
conduct an internal inquiry. Tha
University has paid for the services 1 ofa
retired ICS officer to help in the examination  of
certain material. . . (Time bell rings).. .and it
was expected that the Chancellor of the Univer-
sity, working within the framework of the
University Act, would send a report |to  the
University body. Butwhat j

[RAIYA SABHA]

Education Policy 276.
happens is that suddenly the distinction, a very
vital distinction, very subtle distinction,
between the Chancellor and the Prime
Minister gets-* evaporated. The Chancellor acts
like the Prime Minister and sends the Re- ' port
notto the Jawaharlal Nehru ' University,
but sends the Report to the Education
Minister.  The Prime" Minister is within his
jurisdiction  to 'conduct an inquiry and
inform  thfe Education Ministry. | am not
s>peak-*". ing about that ,nd | am not disputing '
that. But, if he was conducting the ' inquiry
as the Chancellor, then, | think, propriety
demands that the Report should have first
come to the' University body and a copy,
even an' advance copy, of the Report
could have been  concurrently sentto the
Ministry instead of its  being  sent*i
straight to the Ministry first. Nothing of that
sort was done. While you " are to send it to
the University body, < you have not sent it and
the Execu- ' tive Council has met earlier and
we -have got the meeting adjourned to the" 28th
August and we just do not know what is
happening.

SHRI YOGENDRA SHARMA: Was the
inquiry conducted through a Deputy Secretary
of the Transport Ministry or the Tourism
Ministry?

PROF. RASHEEDUDDIN KHAN: " do not
know what the distinguished person's
background was.  But one thing | must tell
and that is that he is a retired civil servant and the
University was asked to pay for his services and
the University, because it was an internal
inquiry, agreed to pay. All these inquiries
could be paid for. But the fact is that
the Report is still to come and has not come
yet. In half-a-sheet of paper it ' is there in which
13 t-random com-palints have been
mentioned and a few sentences are there in
the form of findings of the Chancellor supposed
to have been communicated, but which
does not give any indication "s-except of
the interference of the Chancellor even in
the process pf'selection. After all, there
was a
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regular Selection Committee of the University,
a Committee of external -experts, and these
Selection Committees are supposed to examine
the candidates and come to certain conclusions.
Nobody in the Selection Committee comes to
any conclusion on the basis ol any uni-
dimensional screening of the bio-data or of the
published papers which you are supposed to
have published. Appointments are made only
on the basis of curriculum vitae. The Selection
Committee did nothing. Now anybody in the
Department can say that he has got a First
Class with 65.5 and another 64.5 and.
therefore, he has got one per cent more and he
should be appointed. That should not be the
approach. The selection should be made on the
basis of a complete organic assessment. |
would only like fo say about the manner in
which it was leaked out in the papers. As a
matter of fact, the "Times of India" report gives
much more information. It says that "as a
fraternal gesture, the teachers of *he Delhi
University have sympathised with us on which
depends much and that the Jawaharlal Nehru
University has become the preserve of the
leftist ideologies”. Now, it is a*" fact that in
our University, we have eminent scholars who
pretend at least formally to be Marxists and
some of whom pretended to be Marxists of one
brand or the other. There are others who have
been inspired by the historical analysis of
Marx, who have been inspired by what is
called left ideology. But it is also a fact that
there are people who neither subscribe to the
Marxist school of thought or others. Some of
them probably are neither Marxists nor anti-
Marxists. There is a happy inter-connection of
different groups. | would like some of you, Sir,
to come and visit us, without informing us, and
sit-down in the class rooms and see how
lectures are given and how things are done. No
bell rings in our university, no attendance is
marked in our university.... (Time bell rings).
This is a University where the 'free press'
enioys vicarious pleasure in mud-slinging.
This  is something
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very alarming. This University was buut with
high hopes. This University need not be
treated like this. One instance of the Janata
Party's encroachment of the autonomy is the
manner in which the Jawaharlal Nehru
University affairs are publicly aired....
(Interruptions)

Sir, | will take two minutes. Sir, | have
been particularly unhappy by looking at the
affairs of the Institute of Advanced Studies,
Simla. | happened to be in Simla in June. | had
occasion to go to Simla some time in June.
Sir, there the whole atmosphere is charged
with disquiet, suspension, suspicion,
misgivings as to what will happen. There are
several aspects which should be examined.
Proposals were made to improve its working.
It is a very important national institute where
occasionally  seminars, conferences and
meetings take place, where work has also been
done—some good and some bad also. But to
spread the impression that the Education
Ministry is even thinking of winding up the
Institute or at least removing the Institute from
the place where it is located at the moment, is
demoralising the scholars. | would request the
Education Minister to take a more positive
view in this matter. It is an important institute
having eminent social scientists. Well,
sometimes the rumours are that all parties
extend patronage, the Congress had its share,
and th, Janata Party must also have its share.
And if a person with his own background of
University was recommended for appointment
as Director of the Institute, well, that would be
a sad day. | will suggest that the Education
Minister must take into account all these fac-
tors, not in a partisan manner. He should act
as a leader of national development. Sir, | g,
all this not in a spirit to accuse, not to derail,
not even to attack, but as a student of Indian
politics and problems. As a Member of
Parliament, | feel greatly concerned, and as |
mentioned previously, as far as the working of
the Education Ministry is concerned, it leaves
much to be desired.

Thank you very much.
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Wt T fag (3T W3w):
H, graveTer WA, A% aga
gt § f+ ofsq swar ofg faamdr ot
Az § 7Y e A et o §
# qrdy a1l £ A AR 7 gEO ®
S fomar ¥ R W =T N E o
aa7 ) & faenfadi ¥ & w7 g
®E 1 ANES T aF 7 a7 gf E
qa@s| fraarggd & 1 axare Far H4AT
LY g F1E waAT TG E AAT ZW q
&1 Ifard werf o {5 geF § e
# A ofead T g FAT qew ;T Ay
g THAT ) ATA, 23 AT FHAA & A H
RAFT T X FT BT W g4
IaHT o ag gt fF qw A oF
FET F1 AT FAT ET FT FaTEA
foenr & garee Fga1 g, ITFT ARAT
ZAT ) AR AT T FT N F 7=t FAT
qEAT § w1947 ¥ g AWl A
¥ar v f9 AWt % gra § gar o9 oy
Z 4 qew Ft fgewd wff #¢ aFq

g

ot FET ATG qAX ¢ qGT AT G
&

st AT fRg ¢ W9 AT gHRT
AR Y 1T ) & 7T Amea FaAre W
W ATT ARTZT ATHAT ! T A AW
fawrr &, 7% Aot & fawiy ¥ O
T A AT AMfear F TN A
g T A AT FT AL gA AW A
wTg 7t {F fag SRl F gra § |qr A1
w@r & 3wy fzar 39 A § ag IiEm
¥ weuw ¥ QW e 5o, 99 a8 Agan
¥ T AT AW IT qTH BN AW
adl w2 a¥a € 1 & faerr Fy Awar e,
HITF QAT T@AT ATRAT § | W =qA
rzq wial H, § wi7 w @A & g
& qF e § 97 gATE, W AR /A
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ot gy, sfrwmy, frsyr wat oY, & aagan
7 st w3t afee gan<t aral &1 a%w
STTERIT, ST i 67 F giera & o faer
| AT, CF ATR T 85 F 90 wfawra Gy
e g gt a f& o g Ay ere wdf
zte g a1 faner =6 8, e £ aY oot
e &, weTT & |/ gl T 3 FOF
& 85 wrwEr AT e @
w3t o< % aw a7y & @ Gewly Y
TEY &, 27 FwFTr awt 7@ &1 oftaw,
FAFHT HIT I795 & TG § 57 ¢F
qTH FATL SHAT AITHY TAT ) 15~20
AT TEN THTT AHRAART Afgur &
JOT § {F I F WAy 7 A7 Fomr
Ty | TEET FIfgaT FE w10 9 fEw q,
Fgy ¥ fo QT TEST T FT AF
FEd &, TART TR F1 ATF FgA ¥,
gamt (RamMY €1 99% 324 &, ag frae
Fomis A afmas i av d
fegry & T3 & Wy & F59 97 F A9
% ® ¥ amd wEeH AR 0 A
drarg ST gFT ITF JF T F, T/
T FaU T AT AT & IN G FY
i fearan 3g few § w7 g
gusT ata foard a1 gt ¥ AW HIA
F Tmar o, G § i Siearar g w
TR & A1 SAF AT A F JFC AT,
a8 a1 7L Tt § TF H AW A H
faar ) a1 oW, ITRATAs FEIRE,
UF aCF 85 ¥ 90 WAwa At ¥ IIN
qGE T & ST hAT § W@a §, SEF 9T
& /TS AT FegTeF A €, BT @
T QF TOF IT &heql #§ TGt ST
fegrr w15t fw afwgt & faAt & soey
M s & faAT ¥ 94 =y £ aq
T (A9 A F 7 g, ¥W Y 7 T
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1T HY &3 177 MIHY A 15 K g0

CWIg RTE, WA I RE | A SR
H1 q1F 7 AP ¥ ey gt ITRAT
g

- JTARTEE (ot ¥AIRT T 12T 8
WIT 5T FT aearfis $"tﬂn‘Q|

ﬂ't T firg . ifs o aﬂvr
frenfas & ¢ @ oo, & wgar vgar
g i ST Aifgat w2t s ¥ 5 o
&1 wrfers AT 3 F7 afaar & w fewmr
wTRIfaw ofsa & | wis ga qw S AIfaS
gFAfaaet ase o mifes fagan ar
Tex A AU § Fomnt 7 & < graw
Wgwar g P S T #oan W
aor gAar g, 57 e € v At O
gAaT ¥ (THTT F7 aTd, s, W@
fiqé & @At g, MTed G 9% ¥
5 faw, 7z #@r0 adwT 27 foe 2,
BTTQ I F1 O & ¥ HqW "7
w1y Fg A1 F Ygw T gaTg Afww qud w9
& waz fomqr welv of gy SET)
Frerer FEm #r e d-gg g
AT FEFT & 7 77T 285 TCXGH
goil formr gur g-dfeq ot 79@ &
TR FEAT AT FEY F @Y AW &,
A% | 7AT WE, IR W GEIT 30
F[IFTRE. .. o
oY wRamta fraet : foer 5 A
8N e

oy Trdrear T < w19 fary welt off
g igma g w Q)
st T Y 285 Wi famr g 6 85
qferae A A FA § S FTAT AT
weetIT F AE 6 A Ao 285 F
e TT w0 § 6 oy I3 A7 & T4l

[16 AUG. 1978 ]

!

Education Policy 282

#1 g ¥ g R ange d, 9w sy
F E¥ 7Y afex amt ardy qsﬁ-ama%
T A ITFRT E) ey o -

o FET A AW : 3T g A

it TRTAT T @ F1E B qEEH )
T FH § + XY N w1 F ey smgay
g 1 78 W gra wwifng geaw A &4
Ig W T & favafaaray myaa
AW &7 GEFF g ) 5HH 105 fawm-
faarera § e fie wiwst & qra wrew
T ) THF AT o7 g vmmy §
T 79, 9= o1 €5 Si=uww § Y
Ffrafadt F auae } | morgA afafed
¥ T &1 39 71 mfas, g dftew
F1 wifea fagwT, tet w=rAT "iaT Srar
g, 9T 0% ¥ farew 7 wAvfT o ag;
58 AW H 31 g ¥ ) e F o W
e am @ifs (a7 & Jfsg, snfe &
81 | snfa ¥ 1 dfeq 1 wg o fasr
S 1 $TEN 9957 156 & | UF d%
wat Aot stevd g fargw fawafaenendt
¥ wrer aF wE o) gfeew age-arEaT
105 3iAafFdiw §adiaar &1 swremw
AEEY, UF A T ¥ A7 war g ay
§ a5 AT afem gheel v a8y
gRré gAY Wagd WA ¥ AT [
g & gl &7 g7 ITFr A% €
w & g Afaned § 7 g AT A A
AT AT § JRATE 1 AR LA ]
T 5 zgl g9y g AfgwEd fif
gfor grmy e B 3 39T Agt
TEART @Y &, F1 A, 7g e & arean
WA g

. & azi frary & faq uF o8 g
+t arg wvar § fags 9 @R E
asgawa fafrdy & serfi fem 20
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[t e fag)

ThTTWROR, 4

s, gArt 47 ff 9EFT F qgT 93
fagm & qua F v azg a8 fogm g1
7% T5IF WIRT TR & IR0 AFfwg
§ “depa $edemws sw gfear
TF 36 3F 9@ § fr gfemal %
F=41 F1 Ty & AT 3947 €1 AT
g, I3 frg fr e 97 1 X Qo1 =rqar
g fr 93 7o 3o § qreadi A ¥ KR
afrafadt aF 99 geH7 A7 @
SFTYT & Tt I8 FHF 3660 F FBT
& frgrrr an Faanra oy wfgw, framT s
Gy au e $ forg 1w § e fe
oF T & 400 gy A 7w &7

FT forar "t o ZARY FE@T #F ANH
oarA Fif, ot Jifq F=t ? A ar wEan
¥ f o AT wreew frar g
& 37 gt ¥ fae o ofF gA) N

¥ IW I F A w17 a7 aq §, o
ZATC AT & 3@ W A A fros AR
%, giv gATC 99 IF JAMIA FY BAN
¥ wd §1 i dofsa ofy oot &

dfey st ¥ wfa-yifa =7 S fean

AT 9591 T AraAg faarg g §,
gl W Argwr e 1 dfsa S 3w
qraA § G0 § | 7T AU-SATOAT TF THT
ATAT § AT WAL AZRT AL AT |/
F AT 4T AT F E 7 AT eIy
Y o @[ T @ & wafw faaedf 9@
FEar Iz Ng AT @TE, AT
wrv-Faare T, A AT & Wy @y,
AT JYRT A9 37 =7 § P zam
g, wrzmrat ¥ fomr gar & s ww
T ATFT ITHT ALY w2 &7 FEAT -
dfsq v gfwe & a5 =% w¢ 3 &
MR A g7 § wrar § ok s,
T TFTF MTH FTRT FY T ¢,
A% H [IOE 998 FAOE | MO AT W
o FET Frarr § @ v Aifvg
q1 Fgmage e agaremanqrg fray
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e 1 779 T5aF T 8 AT 50T
¥ AT 350 ®AC T WL 3T &, TAR]
TgTercfuy T 2 &, A wgy w6, 99
ST AF F AT w8 VIR A
qrzwrat & v g faardi, moaws
AT Frey & T $999 Zo UHo Qo IAHT
At ¥¢ 93 Favafagraat ¥ o afae
WE-——ug frg 1 WP ag wagd
GLETC AT 89 ) 9 wFL ¥ I
SgAeT #1 1w w7 var @ fw faad
% 2 g wrfeae @9 7 g3y
qTH 397 FT g V5 o i W A
WAF #T qrqra a3 | sim, 98 8%
AMw gafaq arg fe=ma f5 0w R
ey Aeqar fF ag g e & far a4 a1
RIFAT )

it sna m-' mab  (feEm) .
A FT & AT FIFT FY A0/ AOA A

st vwyax fag : § Swar gt &
HTHT FT WNG FAT AGH 30
T AR FIGT FH T AT Y 74T,
FET A9 Y I TE R F7 AV AT
Wt ® wATS A& 9 Interruption)
safag & Sgar g, araw’ G 38
Fifg a7, g0 S F £ TF AR FAT
Neat B AW T AT FEC AT, STTHH o
HAAT & FAVY AT T AT FL 90T |
T Ty 2t g A A AR =T § I
u FF forar sraeqt SAA -~ HITA
TR & Few e, oA § T 77, 99 10,
W arg A7 gt | F FIES § A
mifated sarg v T gfaatad amaw
@, T & o T & aw faea-
faerrera o¢ F=wr a1 @ fve Ay 72
FTex sraet &, wrfaer o &, § awd
S vt § AfeT Fa¥ U gRar A,
wea Bt T e ) AT Wy ST, Ao
Taegsrredt o1 fae dt o frar g A
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ferg afafast w1 fam it as 7 amw
T aw Aoz & ame g &
§g T IIrEAIE AT AT FHT AL H 921
gar g a1 7l A H ufozg S F 4%
q 7T FTA W 73§ 7
s woq Arg 2@ : ooz oY ¥ w4
AT gt

JA T R § AT gfaatady w1 avam
A T AT @ § TG T AT I AR
IIFLET LG 1 WAy T & tFadagi
FTATIT LA T O FrECIF G

TfET

sfreq & 39 F3% w1 @F a0 4
stgt A AT @A E A F AN qF @
F Y Q@AY F—Z 1 3A H{ aqr
F-i71, Wi AT 7 Jar w@e
afmar, .

IRy AT fAd AW,
At R s I A ST & A
AT FATT FAT {IT FAE & qJT FX
wWEarafarar @ FI W E |

. wft TREaT fag o AR § s
FH, FMFATG AT AfAATH |

st F T A A 1 ITLATETT AT,
THRIRATF TATAT AL AR E, T9F
F T

ITARTERT (7 WM TR ARD) ¢
oy faeT aT A1ET

st TATRT fag c A 8§ oo fad A

" aar war § fF I TR F A oqar
o WY "W & | we TE) Teerar § A
Fvax ¥ fao 1 3z 30 agf v 3w §,
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TTTHY FIFTTHT I | ATTHT LA 7
frerr & i & g wow FY fagar a7anr
frar 3 gw maay £ orqar e 97 I
FC ¥ grame §, g W star ot F §,
U AT W19 §T ATC F.

SATA T TF F A9 FqT A0
fpar & ) AT ag Fvasr B g fF s
aft ot w1 @ate faesr wifeg
fi ot 3% v & o wgf sl
st & of@rad w1 fafrs
saaTa fwam wilgm v o off e F
freaTar T F39 T 0T 6T T FEY
YT =7 7g WY 737 § {5 v afsew
AL BT AT F | /Y, g7 AW
soaar @) 5 5@ aIw F ofeme
FATT T FO | A FgIE
TAAT F GIAT FIA | T 7 TB& T
i & W Are § S F ) ¥ «vgaw
g fF frgeam® £ wir, TomET @
7 TF ) FAH 9F uad Tl 2
afy® a7 T @ 47 AT WO,
e X AW | ATAT FT FHAT FHAT F
fau greay grAar IET | "I 991 T8
for et qrEt siT staar Wt fa
#fr FT7 F1 Wr & ) wwar 9@t w7y
farers AfF 7 JT Wr & wEC 30 AW
as qfeq ot F aTFE wWrr 3z foa
F1H R FET GV, A B AT AT
FIAT IEA § 1 T Ay gavw foar
arge ¥R R qF AT JE WU |
dreft wrdr @ aiw o (RANA)
FrifE g ST mr=dr T MaE A
¥ FTETE AT T4t 3577 1 (AR
Fi(F g7 S F 7Y g& & w1 A9
# far sow F1 Faiz fear | ST
=T AgE il %9 w8 Ta A 9
Arfaa wa, sadr gt qge i
& &g gwz AwgEr w1, faAw
fffaar, s@ET, THe Ue T
figgodte WY ¥ IATHT @A
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[ Tvimae fag)
Y F 6 FEM v AF F 9T S9%
fear 1 STfq a9 F aTFL F1 A=A
Fear FT foar W AT FFC FEHTD
9 R FEAW T@T | A1 g eW A
QTHIT G | §F WAQT GTET HT TEHTC
HT EH FY AT AL I 4T | g
FTAT TE FT I R LTI F
AT FE AN §F | gH JAar el
N g@R o fmn fadm ifa ad@
T T 1 A G Ao 0w ¥
IR AT §

st Fe% wra g fEed wr
ot Tidvae fag ¢ sl @ WX

I TAFT & | v

AR (At YA s aEE)

MY waw § sfgw ) e

. N TmoAmaTw Ay R A
fazdi az =g g A ?
coft TRTAT fag : ANWY, WY T

gwem § MT A ot ¥ § agT sz

¥ A ST wEaT § FF & R W
wifE & agy g@r g 1 A § & 3@
TG F, FT H IAT@  F AL OF AW
g mi § 13 a7w gfaafafzar
o g W g dfsw Y 7w,
G ¢ w3 e gfafife
T2 g @ £ ifw o sy qifa
gag w1 o fosr Afa e
@ AW ag a w9y foe Aifg ww
& AT afone g wE w1 A
FT ANET 93 @ & 1 afg WS QT
T AEAT 7, WA qfed ot wngy §
fFdigad Faurag st @9 ag &
FAAIFI, T a4 FT AT F 0T
T Hgn e & @t ag o 9w
78T §, AT FAAT qrEf F HAT HYT A7AT
qrdt 1 7TFI, § AT fo ww { FwA
A arg 9% I8Y oq17 & #qifF gw
1947 & & R a7 ¥ f5 Figy wdf
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F1 WIFTT wgAA H ATEAT #T owsT
srTar qrét A1 g S fF g auw g
R &) W A ad v foar s
fo 1 agd wiaw F A4 e w03 30
# 73 I g9 aTRT ¥ A8 FRATE |
(SR T THANA § WIFF] A7 T AT
3 ¥ foret WY Y ¥ 1R AT & aga mAr
F A FEAT e g Wity § niw §
arar g, &% warar fr 4 9w e ¥
o g f st 9% wrer WY S 9 ey
g1 & sa oy & wmn § fr o9 e
AW ol Y TE E A, a9 dA F
T § 1 7 f1F9ar & S8 S g -
#7d & | A F AW [ A AT AF
faaqT & | 92 AAIFTA ATTAT ST FT
FFT ¥ | WfHF gaim &t am\ § fF
qfes oy £t FEw 7 oft g Toeti &7
S A it ¥ T AT H TIFR
Y TR gt gEC R § frudd e
T FTET E ) g S AIn koW
s FAFEIR F19 F T A 777§
g1 At et # s W At
fernted aE! & 1 WY FATH TT FL
figh, # foreqr welt o7 & agwr fF &
ZHIR 19 TAILT 99 FT 3, 13 FUS
w4 FT AT 7w ferg afaafadt 7
gAT & | AR FF T L ) STe
SfrATet F AT § AT ferg afaiedt
# 7% 13 FU3 FT T2 g a1 fanwr
&5 R fFJar ar, wfes 39 )
1€ smT A fRAT WO

g T EagmAFE g w
13 FUT 899 FT JT F2Tar A= F
FAFIE H T § SOF wfw FEAT
=fgm | «fYATEAT F 20 VTAHAT KT WG
& wre Ia<ar faav | oA 7 3T
afafadl a7 wrmad @ f oAl
AT TR S AN 37 AffeE w
FGIZ FT f2qr 1 SfWET ¥ FATH
fog afm=fdl %1 qarg 77 F oy
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ag Fg fzar 5 agr & Jor g9 2 €,
g ¥ am TEd ¥ o { qedr
Tz fF A AT AT F g Ay
#Y zq @I M ¥ TAGHA ® L,
a% wan § wwen qfafae § fra
31T AT 2, 7% AAY faargmr Adr 2
g garr  afraiadt o mToeny
antsed 3 3¢ §, Fasa gfaaiaet ax
FaRT 71T AH 7

ITAATETS (A TR A 017D ) ¢
TIAT FATCT £ )

ft IRerT fag ¢ oA, § oW
TI TAWR IAT AZATE ...
. (Interruptions)

ot 34X A fFAL. 77 TAFT oFAT
W &t ( Interruptions)

FIAAERR (o T AT AT ) ¢
wow 337 &1 TF ¥ 9@ |

it 3R A AN
T g

Tz -ﬁil'(

M T A AT 5 FAT &
wezrarT W7 § IFF 9 FAar 9rdt @)

A

grANTIA  (ft WM A TRY) ¢
wq qATF FA |

w Tivae fag ¢ § qArq
T 7T § AR ATT FAGA AT FIT R0
qIrzar g |

ey, ¥ @ 9w A 2 0%
HEFT qISAATHT W A FIE0 FE
fear e v 60 wET gfyaT AR
fagdr 3§ w wfadi & fom fom
qrwEr § fradmm a4 dem sy
AreET fov T 1 SaE o2 g )
JrOAT | WEFT ®Y WIR L, AT 60
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qTHe AT FFIAETS & AM——FATA
BTIT, SATE, TITH—T AR A qgAT
TR SA% A FT 3fed Me fuaer
#IC ITFT qIEAEAT 3Ew feet
faerar srifey 7€f &Y O oA A
w17 foT a1y wrfew 1 # w8 "rAr
g 5 depa w1 fagra 7 Y, & 7 qumar
g fr aepd wey arsrs o FvogER
WA & 4% ... (Interruptions )

FIARRTA (ft TR AT vRE) ¢
4gA G WAT | HIT WITU WA iz
ga frp &fag 0 ,

s TR fag o F Ao gEr A
FO X WL ) AR, T2 qFT BT
A 7 ag § f5 fwar #t afvaz
srafs fasar 2 & 1 interruptions )

IraqEad (=t @m A fEe)
A T 97 R E 1 TG FT Av @)
T #ifa | L

ot o fay o s, foar &
qfrare, gatas fsr 7 wdyew,
gauTT W g frgr oy ) vad fah
A § {5 a7 s enofl 2 far frey
gy ar qafmg & 3= frar s
gATE aEF & FAR T 7T F o Fay
war g & it 35 afrsdr e azfy
F1 AFT AT A% § A ag7 AT § )
ga =1 faaw & 5 oo fawrr & oot a5
¥o o1 78 f5a1 131 1 297 ©F AW
w4 & fr fgar afsaw woei Y o 5y
AT TACT ¥ AFT AL OV AT AFAT,
a4 g FAT AT FER A ZH N g
T a1 wFar & 1 g9 0 wrawmE
fF 1% {wen #7 F g awT w6
qgta 1 fasrg fFar Wy S &w & oo
arit & fae &, foad e four @
awt seqry afafaa g1 ) gay 9%
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& TawT fa=)

sft sfies s(aR F= Y ga 9T F A7
felt mor fowwr wegr § GWF @
TTITTFAT TET HETH T4 )

ITAATTS (A W qOH wE) ¢
AT T AT M9 0§ R 3 A
EeE gy | et .

»t Tvear fag : gH W 3 fAe
g drfwe | & TwTE FTRIE

sy, d gEE gEer a9z fs
 srafi forem & @2y & grorfas fasrn)
FY Y TGAT ot | AT qveror gy
F fireTa! FT 39 FT AT FT 9 ITHAT
g 1 AT TEA-HEA, Saq-vqT IS
g\ g qet SAsTr &9 fwer
grit | T |y &1 wrafas foemt #
qrgar WoeRrT &4 AP E 1 iR
A SRRl FT AT A0 0 Y
gt fo =t & fasmw A Iy Awqar
@ @rg o+ ¥ fwers wavg TSy,
9 FET § K F Y AL g._l.,,:-‘,
7 PM T
¥ T A & F ey ¥
forero smaear | foeat 1 A6aW SR
gAY Tfgd | AT Y THE WA F
Hig & 7 S5 5= M adT vt
&t fwerr w7 AvEd g S el
AT BIE T SFAT I AIHY TrgAT W
&9 9T 4% 919 9T gafad 4 w4qd
f& agn A e § 1 wiaw i
T FE q—FS VTN Wi 7Y 97 A9
FI K., . | wusir A gAfme §
O qrE @ 38 TR AW F1 FAema
frw %l | 18 geR foafs st &
T ANl ag o g4 g€ @ fr oaw
mwmaaatﬁ A AR 9T 997
FEEM @) 2 fow v
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st g g Qw93 fe
qT | @Y FY FEAT F FAF OF FAT
g1
" grmaeTa (W W e ane):
Y FIAT TATeT HT |

ot AW fag : {F DA fmz
Wi E AT A aqr RE | & et 9F
FeH FT 34T |

. e m ke
N BT TS

T a7 WE &t g a9 /g @Y
& v¢ fra o Y wrar 1 afz adl T
@y a1 wigew @ gomr 1 37 fofad
FUTIET FT qGAS T4 CF qUa0 7
T/ "Aed ¥ 1z e fzaar stea dar
fr sz Atfgar 7 4 A 0 I99
Tt A FG At WS SAET WEFAT
AT AT AT G RVORERE

¥ WA gEw § Nig foer &
A ¥ | 7 HeDy ArT g WiwA forerr &
Tt 97 9% Teame w791 €1 7 faanr
ST FAT O W a6 g & ) FTAT 39
avg & a7 ¥ q9eag gere Gar fF 13w
g1 & =< favaar w1 #1E wwea 9@ w@
ST | Wg et & AR 9% 95 TR
argfemt g8 ] | ATH ot IART FEAEAT
¥ g1T Ay Ftr o1 Awai0 ) 3

FuEATRR (o7 TR T Q)
T FIET AR FI )

=y TR fag @ wfad s
FUwR 0 fedw @Ear 9@d A
METEFA § | &9 qeiay o 93 fad
FHTT AW AT AT ©7 § o f7at
T HFAT &, AT 3N H A W @ g
5 T8 drwar § GF AW F I TE
g s g AT 7 T FE A G
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P Yoy ey gae & P g frer &
T 97 FOT] Y @9 R AT W 3
ot afors &4, | ad @I g
At wgw oft 4w W gL FewIT O
T i Ty 9T BT AU AT @ &
wEET, T WA F w39
FTh! FAAIF FFar T =0

T summemw (R T A aEs)
T ATAT (7 FT G W & 4 T
wates w0

i iveT feg ¢ gar =T E fE
wof At & safeafs fomar #3 omgfa
TR A7 T F7 Jraa™ =1 5 W& g |
AR TW T § G o7 AT g7
&1 %@ & 1 WA ag Yo A e
drgm Coam § uw &Y 9 #= mfuwe
w2 ? gfow ar gad o R A ?
TS YT 9I5A F1 FE OF a0 (&9
F gri a9 @ E AR A TN FT § A
TT g T T ? a7 gL 59N & T8
AT M 3 T AW A9 @ T
¥ 39 gErg ® W7 A § 5 oaaw
FHRT qgoaT ST HEa fasrer
# gfer 3R g9t & fg 3% sfwwe
fryutfa @< fer o | afg agt o=
TE EE & A 39 HEdl A I
g @ FT @ AW W e
F qars et § S & W

FTHAWLA {30 T07 T 5757 )
FUAT qETT Hfd | TE qgT WG g
T T AT REIST F 99 99 F |

7Y TATT fag - § faw o fire
a1 fadh JvEr AT E § -

QARG (4T 6 A WET )

" uF fame «ifs
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st TRere fag : HOr qrEAt gAY
& fefirn Y gFEmerd & are 1 s
AR @t ¥ @Y fomm dEe w8
frer sy & fomw ov &2 fedft 37 &Y
T T F 1 3T a3g F1 fefoai #1973
i s (| wiE T gl =
¥ W ITM AE ) T gEeEry H
TR Ht 919 wEw Far 2, wfEw
@R 1 FB W A gifaw gar |
fram oF e F qfeeR 3 1 4@ A
Hfswar & oW 97 o 39 W R §
AN qgear § @R g1 @1 B 1 W
IS TSR H SO MET H
Far o7 A & L - & 18
T Ga ¥ | g F) grawEar
& FF guTEw T fagw & iat
i I@ § GFEmEiR W
gt T FY e Aw A
I forast R w99 50 =1 | wE-
REAT ITH AT 8 fF ¥ Areeary
Tl &1 AfeE 9 e O A
AT AR 5 aYg F1 (0T aizq a=i &
FITATT $T AP AT )

THAGL (o I e Ry) -
AIT GUTH FIL, 7ET AT Gl HSRT FY
¥ ar g@Ts 9 HfFw E

& TiERY ey S ama 7 )

o arEAr garE ) faar &1 k-
FLOFH A H | wreeity fevear o1 Tt
FOT AT AT | FTer e faemme oY
A A7 g Ft frewa w3ar o
[ g | I wRA™  esfa ok
YT N Tr: IAER FIN F A4
Fepfa foen ot srfm wfgn &
AT fFar sry | wror wr farmdt
awterta, qrforfa,  seyfar Wit FfagE
¥ wfaw  SmEd TR, FRE,
TAW, THIG § are F T@ar 2 | &
TE 9 FWE § Tg g § g
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[ oft vsvae A3 ]

EER R W T WA
¥ oF a5 g AfeT gl Aw W
giedt s g @A T T @R
-ag T T G ) T A W R

SHRIMATI MARGARET ALVA
(Karnataka): Sir, if there is any aspect of
Government functioning swhich has shown a
lack of proper direction and indefinite drift
over the years, | think it has been the field of
education. And here, perhaps, we cut across
party lines when we say that this is one field in
which  the maximum  experimentation
confusion and frustration have existed
irrespective of the State to which the students
may belong. And it is as a result of this that
we have all over the country what people have
commonly come to call the 'teaching shops',
commercially run institutions whose aim is
money-making rather than the education of the
child, where standards have fallen and where,
perhaps, more than anybody else it is the
student and the young mind which have paid
the price. Little wonder, therefore, that
wherever you go, you hear these days of
student indiscipline and frustration, of drop-
outs and of different types of student revolt.

There is no denying that over the last 30
years, , lot of effort has gone into the building
of a, educational system which would be both
productive as well as acceptable to all sections
of ou, people. But we have to remember that
W, inherited an educational system from the
British and, unfortunately, it was that
generation of our patriots who believed that
there was no need to recast or change it
overnight allowed this system to continue as it
was. And let us not forget that the British
established an educational system in this
country not out of love for the people of this
country but basically to produce a class of
administrators which would suit the interests
of the British empire in this country. It was
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their intention to build a class of administrators
as set apart from the common people so that
they could con- i tinue to rule this country
perhaps for another hundred or two hundred
years. It was unfortunate that after Independence
we believed that this imported Western pattern
of" education could suit the need, of this newly
independent gation. | believe that this has been
the fundamental point of difference or the
fundamental complaint from the new generation
that we ar, following a pattern which js basically
an imported system. Of course, there have been
other factors which <have contributed to our
problem. An uncontrolled growth of population
threw all our plans for primary education out of
gear. We have also 'had other impediments,—
social factors like the religious road blocks at
various stages and The other problem of getting
education for women equally accepted and as
quickly as it was for the rest. Then there was the
great, big problem of language. Lack of finance
has always been an excuse as far as the Ministry
of Education is concerned. It has been a
permanent experience that whenever cuts have
had to be imposed on budget allotment it is
normally the Ministry of Education and Social
Welfare which has been among the first to pay
the price. Besides these, there have been
conflicting factors in Indian society which we
have tried, with great difficulty perhaps, to
compromise. | would cite only two or three
such factors.

We have accepted the socialist pattern of
society as our national pattern of development.
And yet what "15 been our experience on the
educational front? It has been purely a class-
oriented educational system. And here | feel very
strongly that in a country which speaks about
equality of opportunity, which speak* about all
sections of the people having equal rights, we
start the child -at the primary stage at different
levels of education. The rich have th, public
schools, the special schools and the best of our
schools.
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And yet the child of a class IV employee, the
child of a scheduled caste citizen, the child of
poorer sections go to the free schools, muni-
cipal schools, corporation schools where often
textbooks are lacking, class rooms are lacking
and, more often than not, the teacher is
lacking. And yet we are talking about a so-
ciety in which all have equal opportunities to
appear for any examination, to get into the
ILA.S, to go abroad or to become an expert.
How do you expect to build a society on an
equal footing when you start your child at the
primary level at different levels of
education?

We speak about a country, about a nation
where everybody feels one and united and yet
we Tiave to give in to local pressures. We had
education in the State list. And there came the
question of local languages, local pressures,
local interests, minority groups, and language
groups. Every group has been accommodated
with the result that we have failed to build
today after 3l years of freedom a truly
nationalist pattern o* education in which all
our young people could live and grow believe
that they are one.

Then there ig the conflict of whether
emphasis should be on the rural child or the
urban child; and unfortunately, in spite of all
that has been said, the emphasis has always
been in favour of the urban child. Everything
in the educational system is weighted against
the child in the country-side and yet we say
there should be emphasis on villages because
90 per cent of our population comes from the
rural or the semi-rural area. Now, in an
atmosphere (like this—I know we are running
out of time—we have tried at different levels
to do what best could be done. Free,
compulsory, primary ieducation has been the
goal. But how far are we from our projected
target?
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It is true that my party's Government—at
least | am proud of it— took a positive step in
making education compulsory and bringing it
on to the Concurrent List. | think this was the
st ever effort at trying to get some kind of a
national pattern established in this country, |
believe that if you are building a new
generation of Indians to be one, to be united, it
is absolutely neeessary that you have a
common" pattern of education for the entire
country. An experiment was made earlier on
the neighbourhood schools. It was, perhaps,
one of the best things that could have been
developed but because of pressures from
different sides jt was abandoned by the then
Congress Government. | believe that if you
want to build a new nation you hav, to start
with primary education. You have got to have
somehow a primary common syllabus for this
country. After all, our history is the same. The
geography of this country is the same. Our
traditions are the same. Why can we not unite
our children by these basic subjects, mathe-
matics, history, geography, basic sciences?
Why can we not have a common syllabus for
the primary schools of this country? if my
child comes to the North the while pattern is
out of gear for him and he is absolutely
stranded. If the child goes to Bengal you have
something new altogether. Why should this
happen in a country 31 years after
independence? We are still groping to find ,
national pattern of education suited to our
development.

One more thing which hurts  me * very
much is the school uniform. We i hav, seen
this round the world.  Irrespective of their
school,  private,'., public or whatever they
are, they"have a common uniform at the pri-
e mary level. But here at the primary '-level,
the moment you look at  the child. You
can distinguish a dhild on the road
"by his uniform., You can distinguish the
social strata . to which the child belongs, -
whether”?



299 Discussion on
[Shrimati Margaret Alva]

he is from an exclusive school by looking at
the uniform. And it is at that level everywhere
that you are giving him a class distinction that
there are different sections, different
privileges and different norms for our little
children.

As far as the figures are concerned —I do
not believe in figures especially from "the
government—they are misleading and you can
quote them for your benefit or to prove
something else altogether. No doubt, the fig-
ures show that as far as enrolment from class 1
to class 8 is concerned, we have gone up from
222.75 lakhs in 1950-51 to 845.38 lakhs in
1976-77. A very good record for our Govern-
ment, no doubt. But you must also remember
that these figures do not show the dropouts,
and at this level the ~dropout rate is so high
that to think that so many children have really
been educated in that period is absolutely
misleading, because the dropout rate at this
level is the highest that there is in this chart.

Now, as far as teachers are concerned, |
would like to say that here again the best
teachers get the best salaries, going to the best
schools, with th, result that the not-so-well-
paid teachers are left to the ordinary
students—I would say the poorer students; |
would use this word because that is how our
schools system is built. Therefore, | would
say, let the Government think in terms, at
least, of a uniform salary for school teacKers.
1 know if is difficult but there should be
something by which teachers, whether in
private schools or public schools or
Government schools get at least a common
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salary scales so that there is no discrimination
between your Government schools, private
schools and the richer schools.

As far ,s science and technology is

concerned, it is a tragedy that the
neM"'Government has, somehow or the ' other,
begun, as a policy, to shift it» ,
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emphasis  from what had been really the
national goal, perhaps, one of our real aims j,
this country, of making this country
scientifically and technologically — self-relient.
Over the last few weeks or months we have
seen some of our top scientists absolutely

ridfculed as, being guided by political
considerations  in  their research, and
different national institutions of research

and technical development disbanded or made
absolutely to feel like secondary institutions.
I mean, this new atmospher, which you are
creating in this country is going to further
increase the brain drain.  Your young people
do not lack nationalism. They want to be part
of the development "process in thig cuntry
but if you, I don't mean you alone but if we
people, who are in a position to give them this
sense of belonging and security, fail them, it
is but natural that they wiH go to others. And
you have seen many of them rejected here go
abroad and then be invited as heroes by us on
ce they make their mark in  foreign
universities or foreign countries. Is it not a
disgrace that our young people have got to
go abroad to be recognised, to be made to feel
wanted, to be given the opportunity and then to
come back and say, "Well, | started as an Indian
but I had to go away because | did not have the
opportunity?" And | fee] that the present poli-
cy of saying, "Well, technology is not
important; industrialisation was Nehru's fad;
we do not need this; we are to go back to
the village; we are to go back to
agriculture”  will not help us. Right, go
back to the village, go back to agriculture,
but at least build agricultural universities. What
is your outlay, at the moment, for agricultural
universities, for rural universities, for the
development  of even your traditional
handicrafts? What is the emphasis you are
giving in your schools and your educational
institutions?  You talk one thing and you do
something lse. As the speakers before me had
pointed out, even in the past our educational
development has been  lopsided. Emphasis
has been on higher education when you
could not absorb these people
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into jobs for which they have been trained and
yet, at the primary level thg expansion has
really not been broad-based.

| feel that this Government is now going to
reorient its educational policy to making
imported technology more acceptable and, the
&Pt of scientists more paying. As far as
medical and engineering colleges are
concerned, it is true that there is a scramble for
seats. Private colleges, even in my State and
many other States, are charging exorbitant
capitation fees. They get students in upto a
certain point where merit is recognised; the
rest are given opportunity through very heavy
capitation fees; and there is nothing you can
do because it is literally blackmarketing of
seats in the country. And yet | feel, what you
need today is doctors. | do not want you to
copy the system of barefoot doctors as | am
not obsessed by the China syndrome like
many other fellow-politicians are these days.

DR. V. P. DUTT; Now they have started
wearing shoes. They have been ordered to
wear shoes.

SHRIMATI MARGARET ALVA: They
are wearing shoes: they are no longer
barefoot doctors; okay. But why can't we get
people picked up from the rural side, trained
for rural services themselves? | do not want
doctors from Bombay, Calcutta and Madras,
or engineers, to go and work in the rural side.
It is difficult for-them to readjust.

But there young people, intelligent,
dedicated young people, in the rural areas.
Even for the Adult Education Programme |
am certain that the people who will be taken
for this purpose are those from the cities,
from the universities, the unemployed
engineers and graduates and they will be
asked to go to the rural area for adult edu-
cation. This is the trouble. We do not pick up
the local talent and train them-for the local
programmes. If this would be done, there
would be
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no unemployment in the cities, and there
would be no shift of population from the
rural side to the cities.

Now the other question is about the
language. 1 am not a fanatic as far as
language is concerned. | speak, read and
write Hindi. It was my second language in the
university long before anybody thought of
fighting it in the South. | want to say that
language can make and unmake an
educational system. If today there is this fear
in the country that Hindi is going to be
pushed, then, you will see that the students in
the South, as a reaction, will stop studying the
language altogether for the simple reason that
nobody wants to do a thing when compelled
to do it. But | ask you, Mr. Education
Minister, while we in the South have learnt
Hindi with a great effort, | want to know in
how many of your schools in the Hindi
Speaking States you have introduced
languages from the other parts of the country
and made them compulsory for them?

DR. PRATAP CHANDRA CHUN-DER:
Ask Panditji.

[Mr. Deputy Chairman in the Chair]

SHRIMATI MARGARET ALVA: | would
have asked Panditji had he been the Education
Minister. Is if fair to make our children learn
more languages? And some of the minorities
speak their own languages. If you want the
language policy to succeed, you must give the
students in the Hindi-speaking areas a
language other than that of their own State.
Only then there will be the feeling that we are
all learning together and sharing the burden
together equally. I will give my own example.
I have my own children studying in Delhi. |
had to bring them with me when | was elected
to Parliament. The language in my State is
Kannada, and | would certainly like my
children to learn Kannada because they have
to bo gack there. When | asked in Delhi,



303 Discussion on

[Shrimati Margaret Alva] -

I learnt that there was only Sanskrit.
There is no Kannada. They must
learn Hindi and they must learn
Sanskrit. What use is it to my child
ren? But, no. Your policy is like that.
There is no opportunity even to learn
their own language in Delhi. They
must go to the school and learn Hindi
and Sanskrit to keep your local re
gulations.--."

As far as the Adult Education Programme
is concerned, | am a member of the Adult
Education Board, and | do not want to offer
any criticism here because | can offer it in the
meetings of the committee. But | would say
that you lay emphasis, not shift completely
from the primary school level to the adult
level because | know that ultimately it would
be a question of funds. And T would say here
very honestly that if you have to choose in
your allotment of funds between 0-14 age-
group and 15—30 age-group, let us build the
new generation with complete educational
facilities provided and let us not deprive the
new generation of this age, that is the under
14 age group. At least let us start at that stage
and see that the next generation in this age
group is educated completely.

The question about the involvement of the
R.S.S. in the Adult Education Programme has
been raised. | would say, Mr. Minister, | have
also been concerned by what I have been read-
ing in the free Press. It has been reported in
the "HINDUSTAN" sapta-hik that the
Secretary of the RSS himself has made a
statement that they have been asked to run the
adult educational programme in a big way and
that they would do it with determination under
the able guidance of their leader, Mr. Deoras.
Now, even if they are helping in this
programme, | do not think that it is proper for
any organisation to give the impression that
they are masterminding or leading this whole
programme of adult education. It may create
immediately a reaction and a
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certain amount of hostility from the general
public. 1 would plead with you, therefore, to
correct this misim-pression and to see that
non-political organisations, the university
students, the local organisations and others
come in and not to let the people think that
the public money is being given to the
organisations like the RSS to run the Adult
Education Programme in the country.

I just want to take two minutes more. You
are looking worried already, Sir.

I would like to emphasise one or two
points. One is the question of the 10-f-2-(-3
system, about which there has been so much
discussion and so much debate. | would plead
with you: please don't think that this was a
brainwave of the previous Government and so
it must be undone. | think there is a lot of
sense in that system, not because it came as a
proposal from my Government but because |
believe thai indiscriminate admission into the
universities in their thousands and millions
and their coming out with paper degrees
solves no problems either for the students or
for the parents or for the nation itself. | am
happy that after 10 year3 of general
education, there will be two years of
vocational training for the students. This has
been done in other countries. And this belief
that one has to get a degree and get a white-
collar job and sit at the desk and mark files is
something which we have to remove because
we need technicians. In fact, as far as trained
man-power is concerned, we stand third in the
world today and we are proud of it. Let us
train our young people to do something
concrete rather than just get a B.A. People
come to us for jobs. So many of them come
pleading for jobs. What can you do? | can do
nothing if a person merely gets a B.A. and
comes to me and asks for a job. Even if he has
passed only the High School examination, if
he has a certificate” in shorthand and typing,
you can absorb hifil
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somewhere. But what can | do if he is just a
B.A.? | cannot make him a clerk and get him
employed somewhere. There is need not so
much for degrees but for emphasis on
technical education after ten years in school.
This is something which will solve many of our
problems.  Then, let our education become
more and more job-oriented. This was talked
about for 30 years, but we seem to be
nowhere near getting at it. But your
announced prgramme that within 10 years—
one-and-a-half years are already over—you
will be able to solve the unemployment
problem in this country, puts a special burden
on you to reorient your education policy to
see that it becomes job-oriented, because | hope
you also do not think that election promises
are only for the manifesto to the forgotten.
People believe you are going to do it. But we
find that inall these 18 months, you have
not even started drafting a programme by
which  you <can make your so-called
employment policy in some way connected
with your education policy.

Now, i hope | won't sound partisan,
but I am the only woman speaking
today and so | have to say a word

about women's education. There is no
denying the fact that in 1975 a lot
was talked, a lot was promised, a lot
_ was said about making women's edu
cation a little more priority-oriented.
As it has been rightly said, you edu
cate a man and you educate an in
dividual; but you educate a woman
and you educate a family. So wo
men's education is a primary impor
tance today in this country. The
dropout rate among girls particularly
in the lower income groups and parti
cularly in the rural side is very high
because the girl has to look after the
young ones at home when the mother
is away at work. Therefore, the need
is somehow to relate your educational
-' institutions—the  Labour  Minister is
here—with that of setting wup creches
for children of working mothers. This
is very important, i had raised this
question earlier..........cc.cc........
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DR. V. P. DUTT: The Labour Minister
comes here only to hear you. He does not
come here to hear anybody else.

SHRIMATI MARGARET ALVA: ' Don't be
jealous. | would just like to say that it would
be very necessary somehow to relate creches,
particularly in the rural side and in working
areas, with the primary schools so that the
elder girls when they go to the school can
leave the children in the creche to be looked
after. Otherwise, with all your allotments,
with all your plans, the girl at the primary
school level is going to be a permanent
dropout and permanently backward as far as
education is concerned. *

Then, just a word about the need to
emphasise development of sports and cultural
activities along with our education. | do not
think this point has been touched at all by
anybody. | believe that sports are something
which this country has got to emphasise a
little more within the educational system
which has till now been neglected the most.
You have educational institutions without
even a 6 sg. yd. plot in front of the institution
where the children can gather for an
assembly. The need to have a common play
ground in different areas where children can
go and play, is of very great importance. And
then introduction of yoga as a means of physi-
cal fitness is also necessary. Yoga has got a
great tradition in this country and it needs
little plan. It should be introduced at the
primary school level.

Finally, what | want to speak about is the
trend of political interference in the
universities which we have noticed over
the last few months about which members
have already spoken. | very often wonder with
whom the Government is. On the one
hand they claim to be with the students,, and
on the other hand they say that discipline has
to be restored and  so everything, has got
to be changed. When the Delhi  University
took 8' stand about discipline and students”
were punished, two Ministers of ther
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Union Government led a delegation to the
President to plead that their cases must be
reviewed. Ministers of the Government of
India leading a delegation of students who
have been rusticated by the University does not
speak well for the Government or for
anybody  concerned. And  then you have
heard about the Jawaharlal Nehru University;
you have heard about the fate of even teachers
of the History Congress. Why is there this
new trend to try and control even history
teachers and their interpretation of history?
What are we heading for in this situation? Finally
I would like to say ~hat education is not rsxfly
the building, or everything else that you put into
it; education is judged by the end-product of
the process. What are we training  our young
people today for? Why are our moral standards
falling? Why is itthat public life itself has
gone into disrepute? It is because there is not
enough emphasis in our educational system,
on character building, on nationalism, on a sense
of service to the nation above oneself.  And
unless this is inculcated in our youth through our
educational system, no amount of outlays, no
amount of educational reforms and no number of
dedicated Education Ministers can change
anything in this country. Thank you.
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SHRI DEVENDRA NATH
DWIVEDI: 1 would request that Mr.

Madhavan be given just five minutes at least.
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parties have exceeded their time-
limits,
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DR. PRATAP CHANDRA  CHUN-DER:
Mr. Deputy Chairman, | h?ve for over
five hours patiently listened to  the
various suggestions and points  of
criticism made by several honourable
Members of the House.  But when we say
education is very important, it seems that
this importance is not reflected by the
presence of  Elders in this House, because |
have counted the heads and | find that not
even ten per cent of the honourable Members
are present. Anyway, when the respected
Leader of the Opposition is there | am expected
to address you, Sir.  Since you are present, |
am certainly to address you and express my
point of view.

Some of the hon. Members have criticised
us on the ground that we are undoing
whatever had been done in the past or we are
trying to change the national consensus and
goon. |
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would like to draw the attention of the hon.
Members that even in the national policy on
education which was adopted in 1968 and
which has been referred to in this House is
clearly mentioned at the end that the Gov-
ernment of Indis will also review every five
years the progress made and recommend
guidelines for future development. Therefore,
this national consensus was not final. Every
five years such a review should have been
made, but it was not made. It took ten years.
Now, when we undertake such a review and if
we suggest some .guidelines for future
development, it cannot be said that we are
undoing the national consensus or we are un-
doing whatever was done in the past. We are
actually following the national policy on
education. This has been reviewed and some
of the reports of the review committee have
been placed here. Others have taken place at
different levels and we are preparing the new
national policy on education which was
placed before the Ministers' Conference. Then
a copy had been sent to the various States and
many of the States have considered the draft
national policy. They have expressed their
views. But many want us to give them more
time for this purpose. I thought I shall be able
to place the new draft policy before this
House and the other House in the course of
this session. Now

-many States have written to us saying that they
would require more time to consider this
matter. So, | am very sorry it will not be
possible for me to place the new national po-
licy in its draft form before this House during
this session. However, it is not true t, say that
we have no sense of direction. It" is rather
wrong to allege that we have not indicated our
priorities. In fact we had indicated them as
early as the 5th April, 1977 when | made the
statement on thig both in this august House
and in the other House. We are relentlessly

* and ceaselessly pursuing on the basis of the
priorities that we have set before us.
Therefore, it is not correct to say that we have
no sense of direc-
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tion or there is confusion. This type of
allegations and statements ,re not borne out
by facts.

But some of the hon. Members have praised
this—Development of Higher Education in
India—a Policy Frame as prepared by the
University Grants Commission. They have
praised it and | thank them for that. At least
they had some word of praise for the work of
an institution which is with us and which is
being financed by us either directly or
indirectly, whatever it may be. When they
praised this policy statement here, they
mentioned about double standards set~in the
educational system. Then they praised adult
education, universalisation of elementary
education, secondary education and
Vocationalisation. What is new in this book?
It is entirely based on the priorities which we
had set earlier last year on the 5th April, 1977.
Therefore, what this book says is more or less
the substance of what we have indicated. So,
when they criticise us by saying that there is
no sense of direction, | would subnii- that ibis
apprehension should not bp th.re We are not
only having a sense of direction but we are
trying to implement it in a systematic manner.
What is the system we are following? We
have discussed the various aspects of our po-
licy at different levels and we had series of
meetings with educationists and
representatives of various bodies, both
educational and non-educational, and we have
consulted even representatives of political
parties in connection with adult education
programme and connection with student
unrest.

So, we are trying to meet the cross-section
of the viewpoints so that we can formulate
such a national consensus. Then, Sir, we ar,
providing for funds for the priorities that we
have set before us and, as | have told you
earlier—some of the honourable Members a]
so have said about it earlier we have set our
priorities for the first time in such a clear
fashion and herein lies the difference in our
approach and the approach of the previous
Government.
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We have said that we have the first priority for
broad-basing education in our country. That
is" fo say, we want adult education and we
have a time-bound programme for making te,
crores of adults literate in five years' time.
Now, how can we do that unless there is
proper allocation of funds? As the honourable
Member, Dr. Zakaria, has pointed out, funds
are important. So, we approached the Planning
Commission and | ;,m glad to tell you that
whereas in the last Plan only one per cent of
the total plan allocation had been provided for
adult education, in this coming Plan, ten per
cent has already been provided for and more
will be forthcoming if we can show results. Is
that not an achievement at least in the matter
of our approach and in the matter of a realistic
assessment of the situation and a realistic step
towards the solution of th, problem? Similarly,
we have said that primary education should be
universalised. Various figures have Veen
quoted *™ | have said about that on the 5th
April last year and, in order to help in the
implementation of this aspect, we have
approached the Planning Commission and | ;m
glad to tell you that the Planning Commission
has increased the fund allocation in the plan
from 32 per cent in the last Plan to 50 per cent
i, the present Plan. Is that not a proper and
realfstic approach towards the solution of the
problem? Now, the point is that we have to
tackle the other fields also. Mention has been
made of the dropouts. We know that there are
dropouts because of poverty and because of
various other factors. So, we are also
formulating schemes of non-formal education
for these drop-outs so that we can solve this
problem also and we want to shift our
emphasis, as has been very well made out. by
Mrs. Alva just now. In the past, there was the
class-oriented education and we now want to
make it a mass-oriented education. This ia a
Tery big shift in our policy and this we are
backing up with the provision
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of adequate funds for the purpose. | do not say
that it is completely adequate. More funds would
help u» ;, more. But what has been provided by
the Planning Commission is certainly a definite
improvement in this field. Now, what is the
modality of implementation? Many of the
honourable Members have criticised us saying
that the Government is doing nothing and that
there is a lot of corruption in the schools and so
on. They have also said that dilapidated school
buildings are there and so on. Now, who is
responsible for running a school? Under the
Constitution, it is the State which is responsible
for running the schools, for schools education,
and the Central Government is responsible for
providing standards in respect of university
education or higher educational institutions.
Similarly, educational institutions under the
school system are run by the State Governments.
So, whatever policy we frame, we have to take
the State Governments into confidence in respect
of that policy. So, what we have done i, this field
is that we have consulted the Ministers of the
States, not once, but twice. Last year, the
Ministers met and they have by and. ' large
approved of our approach. This year also the
Ministers have met and they have given their
stamp of approval on almost all the points except
in formulating the national policy on education
because they wanted more ' time to consider the
matter in all its details. But, in the matter of
formulation of the policy in a broad manner,
there is not much of a difference and, you will
remember, Sir, that when we speak of the State
Governments, it is not the State Governments run
by same political party as it was tha case during
the previous regime. Now, we have broad
spectrum of all the

political views in the administration of the States.
So, when we try to get the approval or help of
these Stata - Governments representing the view
of the Congress (I) or the Congress or the
Communists or the Marxists or. thg.
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""National Conference or the Janata or ~the
various other local parties alsy in V "'the eastern
States, that indicates really the national
consensus which was not present in the past. So,
when these "Ministers agree on broad
principles, on "°the broad matters of principle,
we can etake pride in the fact that her, is realty
the national  consensus when the ‘broad
spectrum of the various political units holding
different view have “considered the broad plan
of education and they have given their stamp
of approval to this.

Now, with this end in view, we are
proceeding at the grass root level. We
' ar, sending our officers to different
‘States to talk to the Education officers
of those States individually. There
have been meetings of the Chairmen
and  Secretaries of the Boards of
Secondary Education, and 1 have at
tended that meeting twice, so that we
can convey our ideas so that people
who are at the level of ex
ecution of those idead

a
t
the State level will certainly carry out
these ideas. Then, when | go to dif
ferent States, | individually meet Chief
Ministers and Ministers to discuss the
various aspects of education so that the
ideas are certainly conveyed to them
and they can also give us their view
points. And | can tell you that I am
getting very good response from all
the different  Ministers in  different
parts of the country. Only the other
day, | had been t, Calcutta, and | had
three hours' discussions with the Min
ister of the United Front who is in
charge of higher education and adult
education and all the Vice-Chancellors
of the State had come. Now, these are
some of the modus operandi which we
are trying to follow so that our ideas
can be implemented at the State level.
I had similarly gone to Vishakhapat
nam and | had a meeting with the
Education  Minister who belongs to
Congress (l) party, and | am glad to
tell you that we got very good res
ponse from the honourable Shri Ven
katarama Reddy. And not only that
Today | find a news published in the
Patriot which gives the view of Dr.
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Chenna Reddy, Chief Minister of Andhra
Pradesh, and what he says here in this report is
exactly in the light of what | had said in 1977
before this august House. | had said that the
reduction of load on the students should be
effected, so that the children (may have proper
time to develop their total personality by taking
part in sports, games, exercises and cultural
pursuits. And Dr. Chenna Reddy has said the
same thing. He had said that the curriculum in
the schools would have to be changed to reduce
the "donkey's load" of bocks which clutter their
minds. Similarly, he also says that this would
bring an effective change in the character of
education and under this scheme the school
would start at 6 in the morning with prayer,
yogic exercises, and that school children will be
given free meal, etc. So we ar, getting results
and we ara getting response from the various
State Governments.

Sir, | have a big file with me which deals
with the reactions of a large number of States
but because there is not much time, | do not
want to go into details. Many States have
accepted in writing the oolicies that we have
adopted, and others have taken some time to
consider. So, by and large, } can say that the
policy that we have adopted has got proper
response from different parts of the country.
But the details are being worked out. And |
shall present the details before this House in the
coming session.

Now, let me indicate to you how we want the
change. | have already said that our first priority
is to broad-base our education. That is why we
have this adult education programme. Now,
many criticisms have been made about the
involvement of USS and other groups or
politicalising the issue. Now, if | remember
correctly, there was a Conference in 1965
organised by the UNESCO held at Teheran, and
it was decided by the Ministers coming from
different parts of the world that no policy of
adult education can succeed unless there is
political will behind it. To have this political
will, I have not
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only consulted a large number of groups like
teachers' organisations, students'
organisations, voluntary-agencies, workers'
organisations, but | have also consulted
leaders of political parties. A.nd all of them
have agreed to accept this programme and to
start this programme. But when we were
formulating the details, we came to the
conclusion that this adult education should not
be simply adult literacy just to teach thes,
adults the 3R's.

It should be linked up with our
developmental process. In other words, it
should be a composite integrated education
so that the adults are moti-. vated and they get
something out of the grsat change which is
going 1 to take place throughout the country. In
the coming Five Year Plan, there will . be rapid
development in the  rural areas and if the
adults do not take part in this developmental
process and, at the same time, if they are not
educated, then there will be a hiatus bet- ween
the two and the nexus will not < be established.
Therefore, in consul-- tation with the Planning
Commission,it has been decided that at the level
ofadult education, 350 hours will be alii located
for each adult in a year. Outof these 350 hours,
200 hours will be *:for adult literacy and
numeracy and ""150 hours will be allocated for
educa-+ tion in health, in agricultural matters,
* Si acquisition of some skills, in games
etc. so that the total personality of the adult
can be developed through education, the adult
becomes a link in the matter of development
of rural areas and he takes legitimate pride for
his part in rural development, I, the matter of
education of women, | can assure Mrs. Alva
that nearly 62 per cent of 10 crores, i.e. nearly
620 lakhs, will be women adults. That is the
scheme. But how to implement this scheme?
W, cannot implement from Delhi the adult
education scheme throughout the country
which is spread out in different parts starting
from the most eastern to the most western and
from the northern-most to the south-
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ern—most part we have to take the State
Governments into foilde-e. Therefore, it has
been deci(?»-i t)*at® even when the voluntary
agencies are to be employed for this purpose, ths
selection of the voluntary agencies will depend
on their clearance from.' the State Governments.
Whether it is R.S.S. or a Communist
organisation or a Muslim League organisation,
we have indicated the guidelines. There should
be no direct participation in political propaganda
and no discrimination on the basis of race, sex,
caste, colour or creed. Then, we hav, also said
that in these matters the main role of the political
parties will be to have the motivation and to
create a climate in th, matter of field work. We
would like to have registered societies or trust
bodies, but all these will not be selected by us
dirsctly at the central level. It will be done by the
Stat© Governments and if a particular State
Government actually nominates certain parties
or selects certain parties and sends them to us,
then we will certainly have the option to
consider whether these bodies satisfy the
guidelines  of  non-communal  approach,
democratic approach, non-violent approach, etc.
We have a right to check whether they satisfy all
these things and only then we will provide funds
to these bodies, not directly but through the State
Government again. This has been the decision of
the Education Minister's Conference. -Therefore,
the fear that we are paying so much to a
particular organisation is absolutely wrong. We
have not paid to that particular organisation up
till now. Whatever we have paid is to the
registered  societies ~which  have  been
recommended by the State Governments. Unde,
the coming programme which we have
undertaken, we will depend on the State
Governments. In other words, there will be a sort
of partnership between the Central Government
and the Slate Governments because according to
the financial provision also, the Planning
Commission says that 50 per cent of the adult
education expenses should be provide ed by the
Centre and 50 per cent by
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the State Governments. Therefore, in the
matter of choice also, the State Governments
will have their say. That is the position. So,
whatever apprehension is there, | do not think
it is borne out by facts.

But | can say about the RSS that they are
really dedicated people, and Prof. Rashiduddin
Khan has also sai that the RSS has actually
done a lot of good work. Whether they believe
in ancient traditions or not, | think we all
believe in our ancient traditions. Why shouldn't
we have faith in our own past? Why shouldn't
we have patriotism? Therefore, -it-is not a fault
if a particular group or followers of certain
organisations have faith i, the past, faith in the
glorious tradition of India. Why should we de-
nationalise ourselves? We have not gone to
that length. However, this is neither here nor
there,

Now, Sir, about the various other points
which have been raised, | would like to point
out that there is no scope for pessimism as Dr.
Dutt has mentioned. If we have pessimism,
the, we cannot work. We have to work with
optimism. May be, we will succeed, we may
not succeed. But that does not matter. But if
we give vent to our pessimism, then we will
be immobilised and no change can take place
in the country. | have
.optimism. | have faith in our people.

" | have faith in the administrators at the State
level, in our own officers, in the officers of
the State Governments, in th, administrators
of different States, And | am getting good
response from many of them. So, | should
humbly request Dr. V .P. Dutt to get rid of
this pessimism and in that case, he will find
that he himself will come forward to help us
in implementing the programmes that we have
undertaken.

DR. V. D. DUTT:

whatever | can.

I am prepared - to do

DR. PRATAP CHANDRA CHUN-
DER. That is most welcome. That
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suggestion is very welcome. And Mrs. Alva is
also in the National Adult Education Board.
We expect much from them because it is not
the task of the Education Minister of India or
any political party alone. A single political
party cannot do anything.. After all, here we do
not believe ir, one party system. Here we have
plurality of parties. Everybody should be
involved in this, in creating the atmosphere, in
creating the motivation so that we can succeed
in this process. Now, Sir, that is the first

priority.

Sir, the second priority has been to change
the contents of education. Dr. V. P. Dutt has
listed a number of statements that he has made
concerning the changes he wants in the edu-
cational pattern. And | can assure him that
most of the suggestions that he has already
made or he has repeated today are
incorporated in the pattern which we have
undertaken. So, when We change the contents
of education, we want to make education
related to life. Here again is a very significant
change. Earlier, education was more or less
bookish in character. But w, tried to change
the pattern of education, and this Review
Committee, that is, the Patel Committee's
Report indicates how we propose to do that.
Here, you will notice that in the lower classes,
in the primary classes, we have one language,
not too many languages. Then, mathematics,
then environmental studies, which Dr. V. P.
Dutt has already mentioned. Then, Sir, even
from the lowest class, we have involved the
new element of socially useful productive
work, that is to say, even from class one, the
children will start with that concept of socially
useful productive work. It is not a simple work
experience. But it is some work with hand
which is related to the good f the community.
It may also be services like propaganda in th,
matter of health and sanitation or it may be for
growing something in the fields attached to the
school so that it may be useful for the com-
munity, and animal husbandry and
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what not. Similarly games and crea
tive activitie, such as music, dancing
and painting, in other words, even
from the lowest class, a comprehen
sive education is sought to be given
which would try to develop the total
personality ol the child.
8 p.M. j

Now, let us turn to the next group of
classes—five to seven or eight as th, case may
be. Here also, we have language for seven
hours, mathematics for four hours, history,
civics and geography together for four hours,
science and integrated course for four hours.
And it is not correct to say that w, are
dismissing science from th, course of our
study. That is absolutely wrong. We are not.
But we are trying to make science more
intelligible to our children so that they ea,
really take something out of this. So, science is
there. Then, arts, music, dancing, painting—
three hours, and socially useful productive
work and community service—six hours.
Then, games, physical education and
supervised studies—4 hours. Thirty-two hours
is the total workload i, a week.

Now, when W, come to the next group,
classes 8 or 9, on the one hand, and up to
10, languages, mathet-matics, science,
history, civis, geography and  then  certain
options are given; but socially useful
productive work community service still find
an important place as also games, physical
education and supervised studies. "In other
words, the content which we want to place
before our people will be  comprehensive
content. It is not lop-sided content as has
been suggested by some of the hon. Members.
We are not doing away with (cience. We -are
certainly having games, as Mrs. Alva just
now pointed out. At every stage, games an
physical education are made compulsory. So,
these are *some of the problems that will have
to be solved and how to ;olve them, -much will
depend on t'he co-operation *We get from
different States.

Now, a question has been raised
:about ihe problem of higher educa-
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tion. We hsall have more opportunities to
discuss this matter when we take up the Report
of the UGC. In the case of the higher
education— "* here also—, we find that the
UGC has indicated one important change in the
field of higher education. What they have
suggested is that there should be an extension
project for all university students and teachers,
so that they will be involved either in the adult
education work or some other developmental
work, which is also an innovation in this field.
The UGC is framing detailed schemes for this
purpose and we are finding that from class 1
onwards up to the higher studies at the
university level, the students will generate a
new social commitment so that they will had be
isolated from the society and the present
alienation which exists between the students and
the society will be done away with, if we are
able to implement the programme that we are
laying before this House.

Now, Sir, in the course of the debate, and
apart from that also, certain detailed questions
have been asked. For instance, this problem
about the Jawaharlal Nehru University was
mentioned. Now, you will notice, Sir, that the
Prime Minister took up thi3 task of making
some preliminary inquiry into the matter in
certain serious situations which had developed
in that particular university. On account of the
students' demonstrations the university had to be
closed down and students were demanding the
resignation of certain officers of the university.
So, the Prime Minister went out of his way to
save the situation and, instead of thanking him, |
am surprised that some of the hon. Members are
criticising him. It was not his business. He need
not have taken up this matter on himself. In
spite of his heavy preoccupations, he offered or
volunteered his services to make a preliminary
inquiry into this"" matter, he has taken great
pains to get the report from the university, the
complaints from the people, and,
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on the basis of these complaints to get an
answer from the university and after that he
had come to certain conclusions: but still it is a
preliminary report and it has been sent to the
Ministry for processing. This is being
processed and it may be that we need not have
to make the formal inquiry with the help of the
Visitor. It may be, that the university autho-
rities themselves can see reason in this
suggestion and the university authorites
themselves may change some of the patterns
which had been criticised at different levels.
Therefore, it will help us to save a large part of
our time and other complications in the
running of the university. Instead cf
supporting the Prime Minister's stand, | am
surprised that very respectable academicians
like Dr. V. P. Dutt or Dr. Rasheeduddin Khan,
have criticised it. |1 do not think there ia any
harm in this. It is not a commission like the
Shah Commission. Tn fact, certain matters
concerning the university are still before the
Shah Commission as also in the case of Delhi
University. Therefore, we are trying to see
how best we can solve the problem of this
university without going into the great deal of
for-ma'itiss. Nobody has been dismissed;
nobody has been asked to go. It is not correct
to say that the Vice-Chancellor has been asked
to go. In fact, when the matter was discussed
with the Prime Minister, the Vice-Chancellor
himself felt that in that situation, possibly, he
might resign. However, he has not resigned.
He has gone to Canada to attend the con-
ference of the Commonwealth Vice-
Chancellors. Therefore, | do not know why
there is so much of furore in the university
circles. We are not going to do away with the
autonomy of the universities On the other
hand, jn the Bills that | am bringing before this
House and the other House—this

Viswa Bharti Bill or the Aligarh Muslim
University Bill and in future |« will bring
other Bills also relating to-as Hindu
University and oth-jr
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universities—I am trying to give back
democracy to the  universities con
cerned. These universities had been,
in the past, more or less packed bodies
consisting of the nominated members.
I had to nominate some of the mem
bers to some of these universities. |
do not want that. | do not want to
grab power. | want to give real au
tonomy to these universities and with
the help of the hon. Members we will
certainly succeed in doing so. So, this
is not correct to say that we are doing
away with the autonomy of the uni
versities. Where was this talk of au
tonomy when during the emergency
more than 200 teachers of Delhi Uni
versity had been arrested  without
trial and sent to jail? At that time
there was no talk of autonomy. Some
of these hon. Members who are wax- '
ing so much in favour of autonomy,
were keeping silent before the power
that be in those days. So, today it is
rather funny to hear from them so
much about autonomy. We really be
lieve in the democratic system; we
really  believe in  autonomy. There
fore, we are not only trying to uphold
the autonomy but we are trying to

restore the legitimate autonomy, the
academic autonomy to these universi
ties.

DR V. P. DUTT: Sir, we are seeing that
legitimate autonomy in the JNU.

DR. PRATAP CHANDRA CHUN-DER;
Sir, in the JNU also, some of the students
were whisked awaj' from the institution ....
(Interruptions). Some of the teachers were
also whisked away ...

DR. V. P. DUTT: because the We-
Chancellor has been asked bv tKe Prime
Minister to give resignation. Sir, he is
misleading the House.

DR. PRATAP CHANDRA CHUN-
DER: Dr Dutt will not like it certainly
because it is not going to be palatable
to him....

DR. V. P. DUTT: Nor will it be palatable
to you.



